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LOK SABHA

Wednesday, 22nd December, 1954.

The Lok Sabha met at eleven of the
Clock

{MR. Depury-SPEAKER in the Chair.]
.QUESTIONS AND ANSWERS
(See Part 1)

12 Noow. '
PAPERS LAID ON THE TABLE

STATEMENT RE RECOMMENDATIONS OF
Press CoMMISSION

The Minister of Informaiion amnd
Broadcasting (Dr. Keskar): I beg to
lay on the Table a statement giving
the factual position regarding con-
sideration of certain recommendations
of the Press Commission. [See Ap-
pendix VI, annexure No. 37]

NOTIFICATIONS UNDER SEA CUSTOMS
Act

The Minister of Bevenne and De-
fence Expenditure (Shri A. C. Guha):
I beg to lay on the Table & copy
each of the Customs Notifications Nos.
116 and 117 dated the 2nd October,
1954, under sub-section (4) of section
" 43B of the Sea Customs Act, 1878, as

dnserted by the Sea Customs (Amend-
ment) Act, 1953 [Placed in Libtary.
" See Nos.—505/54]

EVIDENCE 0N UNTOUCHABILITY
(Orrexces) Bru

Shri Barman (North Bengal—Re-

.. served—Sch. Castes): I beg to lay
on the Table a copy of the evidence
tendered before the Joint Committee
‘on the Untouchability (Offences)
~Bill, 1954 on the. 2nd November, 1004
‘YPlaced in Library. See No. S-511/54]

3696
COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

SevENTH REPORT

Shri Altekar (North Satara): I beg
to present the Seventh Report of the
Committee on Absence of Members
from the sittings of the House.

COMMITTEE ON FPRIVATE MEM-
BERS' BILLS AND RESOLU-
NINETEENTH REPORT
Shri Altekar (North Satara): I beg
to present the Nineteenth Report of

the Committee on Private Members’
Bills and Resdlutions.

ESTIMATES COMMITTEE
Minvres

Shri B. G. Mehta (Gobilwad): 1
beg to present the Minutes of the
Estimates Committee (July 1852-
June 1954), Vol 3.

MOTION RE PROGRESS REPORT
OF FIVE YEAR PLAN FOR
1953-54

The Minister of Planning and Irei-
gation and Power (Shri Nanda):Ibeg
to move:

“That the Progress Report of the
Five Year Plan for the year 1053-54 -
be taken into consideration.”

This debate is a very welcome op-
portunity for taking stock of
the nations economy. It is quite
fit and proper that the repre-
sentative of the people. in Parlia-
ment bring under review periodi-
cally the . pace .and  direction of
economic welnpmmt in the country.
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|Shri Nanda]

Sir, for this purpose the Planning
Commission, at intervals, periodically,
furnishes Progress Reports. The Re-
port that we hsve before the Hpuse
now relates to the year 1953-34. I
may point out that although this re-
port is for the year 1953-54,it does not
restrict itself to the peﬂumance in
relation to that year. It covers all
the three years that have elapsed as
period of thé Plén and it would, there-
fore, be possible for Members of the
House to uﬁe a compreHensive view
of the situmtion, the performance fof
the whole penod and the trends that
have manifested themselves during
this period. This ts going to be dis-
cussed as a whole, I believe.

1 am sore Members have read this
Report and thied WAl find it to be a
very explicit and a. very straight-
torward docurent. It is full of ma-
terial, packed with facts and figures.
And, it will be found that thiz mate-
tia] has been presented in a wery oh-
jective manner, and the conclusions
which emerge from this material have
also been presented very objectively.
I am fiot surély ‘expected fo repeat
the contents of i Mocument here.
I think all that is necessary for me to
do is to touch on a few sallent fea-
Yilres 'ad 1o ‘Attempt a broad assess-
ment of hé way the Plan has worked
and the manner in which the ‘econé-
mic situation has developed.

Now, we ure here to judge the re-
cord of metivity during this period.
How shall we judge it? Hon. Mem-
bers will have found deficiencies.
Thite Tre Wellciehnvies and We do not
belitle them. We do not make hght
of them. We are conscious
There is, for txampie, the. queatﬁon of
our Tesources. Without fdeguite Te-
sources, there can be no development.
We must develop an adeguate capital
base. Without that Wwe can increase
fieither production no?rpm&ncﬁv-fty
Andt, 1 inust adiift Thit, i fhe matter
of ‘estabfiltment 'of Hewvy indistries,
Wt thive How. Hut et s ‘tdke
cogriétince &f ¥his ‘fact thiit this was
& modést sized Plan. TLoéoking ‘ahesd,
we %ill Be able ‘to ‘spend ‘abdut
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Rs. 2,000 crores. That is very likely.
But, even at that level, of spending,
it is quite possible, it is quite likely
that we may be incurring a deficit to
the extent of about Rs. 800 to 650
crores and we are-thinking of greatly
enlarging the of the Second Five
Year Plan. We have not, I believe,
as yet found ways of mobilising those
resources on the scale required, and
on the much bigder scale that they are
going to be required in future and we
have to do something about it. Al of
us have to apply our minds to it.

Then, there is the question of em-
ployment, for example. It is very
clear again that in the matter of em-
ployment, we have not offered any
satisfactory solution so far. It is true
that so far as the Plan is conrerned,
there was awareness of the fact that
in view of the conditions and circum-
stances it would not be possible to
liquidate unemployment in the count-
ry or even to increase employment
opportunities to the extent that addi-
tondl population might warrant,
Because there was a limited amount
o'f i'.mféﬂ:mem visualised. There are

!actors, apart fmm the question
of resources.

There is the question of the system
of education. Have we been able to
co-ordinate the system of education
tnth thHe 'pntbe'm of employmient that
we hhve ‘or ‘expect to create o serve
e néedi of employment? 1 do not
thitfk W Whve ‘done that and this i
lh'ﬂcé& 'ﬁp ‘With ¥He duestion of basie

vétiyidhan  (Quilon cum
Mavelikkara—Reserved—Sch, Castes):
Who is responsible for that?

Shrl Nanda: Thls is linked up with
basic educafioh and we have gone
‘somfewhitit. But Fill | ‘our ideas

‘apilled on e
Setile ‘fHat would 'He ‘hédéssary for the
gii¥bode ‘of fitrniding a giilck Wmswer
to "tHis Protfem.
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We have also another difficulty in
the matter of employment Employ-
ment, it is expected, will be furnished
very much more through cottage
indusiries and small.scale  indus-
tries. And, although we have done
something in that direction, I am
afrald, we have not found the key to
the problem of finding a way of har-
monising the various techniques. In
a country like ours it is inevitable
ﬂxatlhmismtgoingtobeasi.ngle
technological level, Not the highest
technological level for everything.
We will be availing ourselves of the
bighest technological level, techni-
ques, mechanical aids in certain in-
dustries, and yet we want our cottage
industries to live. This requires a
greatdealoinewﬂwughtmdotm
organisational methods and approach.
We have not yet been able to find an
adequate answer to that. That will be
hindering the expansion or progress
of employment opportunities. I am
discussing the question of employment
where we have deficiencies, of which
we are aware. There is also the fact
very well know that while there is
unemployment on one side, there are
shortages on the other side, and we
gre trying to make them up. We are
expanding our training Programmes,
but still those shortages remsin I
need not say very much more sbout

this aspect, but there is another &s- °

pedakowhm,we!oel.daﬁc&m
petsist For a new kind of economy,
!oranecommywhlchhasgminit
fire dynamism to expand so that it
can answer the requirements of a
mation which mow not comtent to wait
at lower levels of subsistence, the in-
dustrial framework is to be adjusted,
re-organised and reformed. We have
dome something about it. I do not
think we have done everything. We
‘have to do very much more. Take,
for example, the gquestion of the co-
aperative system. That report on
sural credit, which will soon be in the
hands of the Members, makes it very
clear that over so many years. we
have not realy been able to find &
mdmmmwﬁgw
oper:ﬁvemovmentthatitm‘phs
4 significant role in our economy.
This is the position regarding the eo-
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operative movement. Regarding land
reform, for example, this is a part of
the institutional reform which is an
essential part of the whole process of
the change that we have visualised.
There has to be a radical change
particularly in order that the institu-
tional framework should fit into the
new conditions that we want to cre-
ate. About the land reform there will
be occasions to give more details. We
have made some progress on that

are mow insisting that the States
should have a phased programme and
go ahead with that as’soon es possi-
ble. I hope that the progress which,
to my mind, is unsatisfactory—it is
considerable but unsstisfactory—will
be very much aecelerated in the next
two years.

1 have given a clear account of the
deficiencies. There may be others
also. Let us not forget the fact that
we have been functioning in a parti-
cular situation, Let us not forget the
inherent difficulties of the situation,
and the immense difficulties of the
situation, and the extent to which we
have made progress in various direc-
tions, therefore, has to be judged in
the light of those difficulties. Also
lJet us see this: Are we not making
efforts to improve things, 10
eet right things and make up
the deficiencies? I am quite clear
in my mind that these efforts
are genuine, these efforts  are
sincere and, therefore, they are bound
to fructify. It is not only the efforts
even, take the achievements in spite
of all these difficulties, in spite of all
these drawbacks and handicapes; we
have done not a little and now we
are out of the difficult situation re-
garding food, for we were all nervous
about the next day, but today we are
free from all those risk: and all those
worries. What daes it mean? It does
not mean that we have only got food;
it means that we are in a position to
go forward with confidence. We
have greated conditions for much more
rapid development in the future. This
is the implication of that

Take the organisational side. We
are improving our organisation, setking
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up various institutional arrangements
‘and rectifying the defects in our pro-
.cedures. Take the instance of the
‘Community Project, the National Ex-
tension Service. It is one single thing
that is going to do much for agricul-
tural production and bringing other
relie! and advantages to the village
rommunity. It is a very big organisa-
tional advance. We are creating a
new apparatus through which we can
function more effectively. On the
side of pubHc co-operation, which is
essential where democracy is concern-
ed and when we have to develop on
democratic lines, we must enlist pub-
lic co-operation, and we must have
the fullest participation of the people.
On that matter, our experience in
local works, and our experience in
many other directions is' very hear-
tening. Recently, hon. Members have
"-had some idea of the fact on the Kosi
" Project. the ds and th 1ds of
'-_people are offering themselves and
* the latest that I know about it is that
‘they have offered their services in the
construction of eight miles of embank-
ment on one side—on the western
_ embankment These are indications,
" and this is one aspect. Hon. Members
will have also to judge this effort and

the Progress Report in relation to the.

task that were set out in the Plan
itself. What had we szet out to per-
_ form? We have to judge the pro-
~ gress  report rightly, legitimate-
* ly. in relation to those targets and
it will be said that during this period,
_ when we look &t the figures, they will
" 'be shown to be not ‘quite adequate.
* It may be zo, but I will request hon.
" Members to look at another aspect of
“it. The total today in proportion to
- the five-year period may not be quite
adequate, but let us keep in mind the
fact as to how we stand today in
“comparison with what our position
~‘wa: in the first year of the Plan, in
* the second year of the Plan and now
Qur figures will be—I am not giving
*all the figures; 1T am giving the per-
centages to bring out the relation-
ship—that in the case of the Centre,
: for the first yesr 19-52 per cent, and

" crores, and in that

-'_-what were those
.;range objectives
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for the third year, 15'17 per cent, and
in the case of the States, 14'37 per’
cent. and 20 22 per cant. respectively.
If we take the two together, it will
be about 12-44 per cent. against 17:19
per cent now. Take the Budget of
the fourth year. It is very evidenmt
that the entire size of the Budget or
the magnitude of the Budget is not
going to be realised completely, but
as the Budget stands, it will be 270
per cent It may be a little less in
terms of realisation, but still look at
the jump. This shows that our spend-
ing capacity has greatly increased, our
tempo has moved up and this i3 a
fact which is of the greatest signifi-
cance. This is a momentous fact,
which shows what we are capable of
doing in course of time. Therefore,
we can understand that we will be
able—if not the whole of the amount
that we have now indicated as the
size of the Plan—to do about Rs. 2,000
Rs. 2,000 crores
also, coming back to“the idea of re-
sources, our deficit may be Rs. [:1001]
crores or more. Therefore, the ques-
tion of resources again comes back as
the most important single thing to

. which we have to pay attention.

I have spoken of the tasks. Now
tasks? The long-
of the Plan were
clearly stated in the terms of reference
of the Planning Commission. Those
objectives are derived from the Com-
stitution of India and may be briefly
expressed as the attainment of arising
standard of living, full employment
and economic equality. It was indi-
cated in the Plan that we have to
advance along many fronts. It was
clearly visualised that certain imme-
diate priorities had to be attended to
and that progress in many directions
had to come after planning had ini-

. tiated the process of development, pre-
- pared the ground and realised certain
- ghort-term aims .our immediate task

were imposed on the Plan by the pre-

- vailing situation. It was a situation of
.serious economic disequilibrium and

uncertaiity,  The pressing aim was

“then ‘expressed as, the need to

correct: the maladjustiment In  the
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economic situation caused by the
war and the partition. This re-
ferred particularly to the acute
shortage of food and raw materials
which was being felt and the rising
price level due to these shortages and
the inflationary pressures existing at
the time. These shortages had to be
removed and the rising trends in the
cost of living had to be checked.

In relation to the wider objectives,
the Five Year Plan was to be a pre-
paration for laying the foundation for
more rapid development. We may
discuss the details of outlay in diffe-
rent directions, the progress or lack of
it under several heads. But the cru-
cial test of the progress of the Plan
during the period is how far we have
succeeded in making headway in these
two directions. We may reeall the
economic condition which determined
the shape and texture of our First
Plan three or four years back. When
the Plan was being formulated the
position in respect of food-supplies
was grave indeed. In the year 1850
the total production of cereals was
4552 million tons. We imported 296
lalths tons, thus giving an average of
1367 oz. per adult per day. Even at
this low rate of consumption the defi-
cit in cereals by 1956 would have
been 7 million tons. The situa-
tion was such in 1951 that we import-
ed foodgrains of Rs. 216 crores and
it will be remembered that for several
years food had to be subsidised.

With regard to industrial raw ma-
terials also, acute difficulties were be-
ing experienced. The textile
not have enough cotton, the j
did not have enough jute.
an import of Rs. 138 crores
cotton in 1951-52. This situa
turally demanded that the
priority should be accorded to
quirements of agriculture, This
done. Large allotments were made
for irrigation, major and minor, and
ample provision was made for other
schemes for development of agricul-

:
:

595 ?
aaéséé
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conditions over large areas of the
country. As a result, food production
went up by 114 millions tons, cotton
production by a million bales and
oil-seeds by half a million tons. Thus
in 1953-54 our preoduction targeb: have
been more than fulfilled in respect of
food-grains and oil-seeds. For cotton
80 per cent. of the target has been
achieved. It has to be acknowledged
that in respect of jute and sugar, the
position is far from satisfactory. It
may be useful to indicate the factors
which have contributed to the im-
provement in the economic produc-
tion.

The increase in irrigated area is
perhaps the outstanding factor in the
sitution. Major irrigation has added
2'8 million acres and minor irrigation,
including wells and tube wells was
responsible for 53 lakh acres. We
have already spent Rs, 28'5 crores on
minor irrigation. Reclamation both
by the Centre and the States has help-
ed to a considerable extent The
total acreage of reclaimed land so far’
is 12'3 lakh acres, a little more than
half the target. It is a significant fa~t
that the consumption of fertilisers has
increased from 2 lakh tons before the
Plan to more than ¢ lakh tons lest
year, and nearly 6 lakbs tons this
year. There are various other pro-
grammes, including land improvement
schemes, supply of improved seeds,
plant protection, etc., which have, of
course, played a certain part. Efforts
have been made to strengthen the
position of the farming community by
increasing the funds available to them.
There has been considerable improve-
ment in respect of short term as well
as long term credits. The Community
Projects and the National Extension
Services have made their own contri-
bution, although in view of the fact
that this is a recent development, this
contribution has to be measured less
in terms of actual quantities than in
the potentialities which have been
created. I may quote from a recent
assessment by the Programme Evalus-
tion Organisation:

which consists in  betier seeds,
better cultivation methods, betber
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. fertilisers and a more plenti.fgl
and assured supply of water is
already an accomplished fact' e‘md
the overall effect is so striking
and obvious that there can be'no
doubt that the object of increasing
production is being steadily
attained.” 4

In the industrial - sector, we have,
during the course of the three years,
attained a position of having reached
or fulfilled the targets in respect of
mill-made cotton textile and vegetable
oils and made an appreciable progress
towards plan targets for cement, salt,
matches, woollen manufactures, etc.

We cannot, however lose sight of the
fact that in several industries where
fuller utilisation of capacity was envis-
aged in the Plan, the achievement has
been small compared to additional pro-
duction envisaged by 1955-56 as in the
case of superphosphate, glass, sul-
phuric acid, jute, automobiles, electric
fans, radio receivers, machine tools.
In the case of the sugar industry pro-
gress recorded in 1951-52 received a

set-back in subsequent years, so that

there is a considerable gap between
capacity and production.

While it has to be acknowledge that
very largely the increase in production
has arisen because of fuller utilisation
of existing capacity, some part of the
increase is also owing to the creation
of additional installed capacity.,

Thus while the increased levels of
production recorded in respect of rail-
way rolling stock, ball bearings, sew-
ing machines, hurrican lanterns, dry
batteries, electric transformers, sgoda
ash, cotton textiles, woollen textiles,
power alcoho] and vanaspati indus-

Shri A. M. Thomas
Vanaspati also!

Shri Nanda: have mainly or en-
tirely resulted from a better utilisation
of the capacity that was already in
existence in 1950-51, in the case of
ammonium  sulphate, bicycles and
caustic soda industries, the increased
production was achieved mainly
through the new units which went in-

(Frnakulam):
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to‘“’*“prodUCtion during the Plan period,
In the case of cement and rayon induys-
production re.
sulted both from the new units that
went into production during the plan
period, as well as by a more intensive
utilisation of the capacity which ex.
isted in 1950-51.

The Five Year Plan includes 5 large
number of long term industria] pro-
jects, particularly in the category of
capital goods and consumer goods in-
dustries which are expecteq to
go into full production only yr.
ing the period of the second
Five Year Plan. The full benefits
of these schemes would be felt only
in the Second Plan Period, although
considerable investment would
have been made on these projects
during the present Plan period. In
this category fall industrial units like
the expansion of Tata Iron and Steel
Company, the expansion schemes of
the Indian Iron and Steel Company.
Rourkela Iron and Steel Plant, the
establishment of an Aluminium plant
by the Indian Aluminium Co., Ltd.,
the Integral Coach Factory, the heavy
steel casting plant of the Tata Loco-
motive and Engineering Company, the
plant for the manufacture of heavy
electrical machinery, expansion pro-
gramme of the Sindri Fetilisers, ex-
pansion of the soda ash schemes for
the production of benzene, Hexachlo-
ride, Penicillin, Streptomicin, etc, the
Industrial Explosive Factory in Bihar
State to be set up in  collaboration
with the Imperial Chemical Industries,
and the manufacture of dyes and a
petrol refinery proposed to be set up
by Caltex Co. The total investmél}t'
in fixed capital, of the new industrial
units and expansion schemes in the
private and public sectors is a use
index of industrial development.
There are difficulties in making such
estimates for the private sector. Ac-
cording to the best estimates availablé,
Rs. 52 crores were invested in the pri-
vate sector in the first two years.Of
the Plan and Rs. 44 crores in the third
year, making a total of Rs. 96 crores.
In the public sector, against the pro-
Vvision of Rs. 94 crores, during the first



3757 Motion re

three years, the investment was esti-
mated to be about Rs, 31 crores. Itis
anticipated that against the total in-
vestment of Rs. 327 crores for both
sectors, investment during the Plan
period might fall short by about Rs.
50 crores.

The House is well acquainted with
the problems which our mlway
system had to face after the
war, and the extent pf over-
age and worn-out  equipment
which handicapped the railway sys-
tem, and confronted the Government
with a heavy programme of rehabilita-
tion. For this it was orignsally intend-
ed to obtain 1,038 locomotives, 49,143
wagons and 5,674 coaching vehicles.
These targets were later increased to
and orders placed for a larger magni-
tude. In actual fact, we have during
the first three years 510 locomotives,
26,270 wagons and 2,734 coaching vehi-
cles added to the rolling stock. Other
programmes connected with the raj
ways such as renewal of tracks, slee-
per renewals, ete., are also proceeding
according to  schedule. Some of the
dismantled lines have been restored
and some new lines also have been
constructed.

year of the Plan drew anm to
the shprt-hﬂs expenditure
the Ceritre and in ﬂ_:g Stste& 'i'his
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years, the Central Government and
the States wogked on the basis of a

draft Plan. The Plans for the first
year were more or less along the lines
of the budge!s which had been drawn
up for that year. At that time, the
general emphasis was on keeping
down Government’s financial commit-
ments; several Part B and Part C
States were still now to their tasks,
and States like Punjab, West Bengal,
PEPSU and Uttar Pradesh were faced
with large problems of rehabilitation
of displaced persons. At the begin-
ning of the second year of the Plan,
following the general elections, new
Governments took office in the -States
and devoted aftention to the finalisa-
tion of the Plan. It was, therefore,
inevitable that during the first two
years the Plan made a rather slow
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per cent. and in the fourth year the
amount budgeted was more than a
quarter of the total size of the Plan,
There were two main reasons why
the Central Ministries needed more
time than State Governments in in-
creasing the tempo of expenditure
with which they were directly con-
cerned. The first reason is that a
number of programmes at the Centre
entailed expenditure through the
machinery of the State Governments
such as, for instance, the provisions
for Grow Mare Food, welfare of sche-
duled tribes and backward classes,
cottage and small-scale  industries
basic and social education and health
programmes. It took time for the
Central and State Governments to
get together, determine the lines of
action in detail and strengthen the
machinery for the administration of
these programrnes in the States. The
second reason im that several projects,
specially in industry and transport,
which the Central Government was
itself to carry out required prepara-
tory period for technical study and
consultation before they could be un-
dertaken. In both respects the situa-
tion has now greatly improved and

take the tasks placed upon them by
the Plan. I do not claim that the
Plan as originally drawn up w‘H be

tulfilled in every detail, but I would
venture to suggest that the more im-
htmnttarsetsofthel’lan will be

seen to be less numerous and less
significant than we might sometimes
fear.

The Plan, as finalised, contemplated
an addition to the stock of produc-
tive capital owned by Central and
State Governments to the extent of
Rs. 1,190 crores. Agaimst this, the in-
vestment undertaken in the first
three years is Rs. 555 crores, that is,
nearly one-half. The outlay on social
capital is alse similar in proportion,
‘being Rs. 109 crores in the first three
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years against a Plan figure of Rs. 426
crores, There are, however, larger
gaps in that sector of the Plan i
which the primary aim was to build

up productive capital in privale
hands in agriculture, industry and
transport. Here the outlay in the

first three years is a  little over a
quarter of the figure contemplated
in the Plan. Thus, the achievements
up to the third year are more con-
create in these flelds which received
a high priority in the Plan such as
agriculture, irrigation and power and
transport.

The House would be interested, I
am sure, to learn of the marked pro-
gress now being made in the imple-
mentation of road construction pro-
grammes throughout the country.
The bulk of this programme is in the
States where, taking the country as
a whole performance = well up to
the programme and during the first
three years about 60_per cent. of the
expenditure provided for in the Plan
was incurred.

In the field of social services, pro-
grammes at the Centre are intended
mainly to supplement and strengthen
programmes in the States which ac-
count for the bulk of the provision in
the Plan. In pursuing this objective
the Central Government has taken
several steps to assist States in pro-
grammes for mdustrial housing, wel-
fare of scheduled tribes and back-
ward classes, for malaria control and
rural and urban  water-supply, for
expansion of primary education and
the reorganisation of both primary
and secondary education and a num-
ber of programmes for the training
of personnel who are in short supply.

The third year of the Plan was in
many ways a vital vear for its im-
plementation. In particular, one de-
velopment which took place during
this year led the Government to
find ways of strengthening the
Plan. This was the increase in
urban unemployment which drew
public attention during the early
months  of 1953-5¢. The  House
will ‘recall the measures taken
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to expand the Plan by something
like 10 per cent.

Let us consider now the impact of
all this activity during this period
on the overall economic situation in
the country. It is very clear that the
economic situation has improved con-
siderably and we are ready to go for-
ward with far far-reaching program-
mes. In many ways the economy is
now better balanced. Shortages of the
war and post-war period have been
removed, prices have come down and
the balance of payment position has
improved with the reduction in food
imports. Although in  several res-
pects the results of recent years are
encouraging, there are also certain
shortcomings. Of these, one of the
most important concerns the question
of resourges, to which I have already
made reference in my introductory
remarks.

But the position is that the normal
budgetary resources of the Govern-
ment have to be increased at all costs
if there is to be a  higher rate of
development. This question was re-
viewed recently by the National De-
velopment Council and it was pro-
posed that for the next budget States
should explore fully the pessibilities
of increasing their resources for de-
velopment, such as enhancement of
batterment levies, enhancement of
water rates, revenue

higher brackets, receipts from com-
mercial undertakings and so on. The
National Development Couneil stress-
ed the need for action in respect of
betterment levies on new areas which
were coming under irrigation. The
mobilisation of the savings of the
community through every means
possible lies at the centre of the
entire problem of = development. In
this respect our effort has fallen
short of what we were expected to
do.

If one surveys the field of plan-
ning in our country and reviews the
experience of the past three or four
years objectively, certain points of
strength and weakness stand out. I
have already mentioned in my intro-
ductory remarks the features which
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will encourage us and also shortcom-
ings of which we have always to re-
main aware and to  remove which.
we are making a constant effort. It
is too early yet to strike a balance.
In the picture as it lies before us
there are signs of hope and emn-
couragement as well as signs of
warning. Large as some of the re-
sults achieved may seem to
are smal] in comparison to the mag-
nitude of our problem. The need for
intensive national effort and sacrifice
is greater than ever before and it is.
in the measure in which our Plan be-

opportunity for the common citizen
that the nation can hope to succeed.

Mr. Deputy-Speaker: Motion mov--
ed:

“That the Progress Report of
the Five Year Plan for the year
1953-54¢ be taken into considera-
tion.” »

Some amendments have been
tabled. I will ask hon. Members if
they want their respective amend-
ments to be placed before the House.

I reserve to myself to suggest to
any hon. Member if I have any
doubts régarding any portion or the
whole of any amendment and ask
him how far it is in order and, if I
find it is not in order, to avoid that
particular portion. Subject to these
conditions I am admitting these
amendments now,

Shrl Raghubir Sahal (Etah Distt.—
North East cum Budaun Distt.—
East) I beg to move:

That for the original motion, the-
following be substituted:

“This House having considered
the Progress Report of the Five
Year Plan for the year 1953-54,
while appreciating that—

(a) the agricultural production

has

(b} the industrial production has:
maintained a steady upward
trend .

(c) the prices especially of fond-
grains, have fallen consider-
ably,
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{Shri Raghubir Sahai]
(d) the controls on foodgrains
have been relaxed, and
(e) the balance of payment posi-
tion has improved, is of the
opinion that—

(1) there are as yet no tangi-
ble signs of the solution
of the problem of ub-
emplyment, especially of
the educated class,

(2) the prices of other com-
mod.rtis have mnot pro-

(3) there is_very little pub-

ple as a whole, which is
so essential to make the
Plan a success,
and therefore, considers it necessary
that greater attention be directed
towards these matters and au.ﬂable

Shri Gadiipanng Seowd (Humaol):
1 beg to move:

That for the origihal mekion, the
following he substituted:

the Progress Report of the Five
Year Plan for the year 1953.54 is
ot the oﬂhlenmtmﬂﬁgps
have not been taken by $he Gov-
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ernment—

(i) to give adequate publicity to
the various schemes of the
Plan in the rural areas,

(ii) to remove red-tapism, still
rampant in the services, to
be able to secure early ap-
proval of various schemes
by the departments to speed
up the works' under the

Plan,

(iii) to relieve educated unem-
ployment by speedily en-
forcing the Central Educa-
tion Scheme throughout the
country.

(iv) to supplement the medical

personnel to give medical
aid to the rural population,
and

(V) to give facilities to the egri-

culturists by supplying im-
proved agricultural imple-
ments, by = setting up State
factories to manufacture
these machines”

Shri N. M. Lingam
I beg to move:

That for the origihal motion, the
following be substituted:

‘“Fhis House, having considered
the Progress Report of the Five
Year Plan for the year 1963-54,
is of the opinion $hat wivile the
progress achieved is bmpressive,
dhe tempo of progress on the
following has to be accelerat-
ed—

(a) Community Projects and Na-
tional Extension Service,

(Coimbatore)

£b) land reforms,

() village and  small-zcale in-
dustrigs and rural banking,
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“This House, having considered
she Progress Report of the Five
Year Plan for the year 1933-54,
is of the opinion that in view of
the fall in prices of agricultural
commodities proportional reduc-
tion should be made in the irri-
gation and other agricultural
taxes which have been enhanc-
ed due to the Five Year Plan”

Shri S, V. Ramaswamy <{(Salem):
I beg to move:

That for the orifinal motion, the
following be substituted:

*This House having considered
the Progress Report of the Five
Year Plan for the year 1953-54,
is of the opinion that—

(a) considering the magnitude of
the difficulties that had to be
encountered, the progress of
the Fisrt Five Year Plan, has
oy Sonermlly satstacony.

{b) for the fulfilment of the
Plan, it is necessary to ac-
celerate the tempo of pro-
gress for the remaining
period of the Plan and to
implement more vigonously
the measures of reorganisa-
dipn in  Agriculture, Indus-
try and other flelds recom-
mended in the Flan."”

Bhri  Veé
Reserved—5Sch.
move:

Thut for the original motion, the
following be substituted:

*“This House having eonsidered
the Pregress Report of the Five
Year Plan for the ywar 1033-54,
is of the opinion that—

(a) the rural pmhlmwnhn

(Mayuram-—
Casts): I beg to
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(c) no steps have been taken to
rehabilitate  the beggars
whose number is increasing
day by day, and

(d) Squth India has not been
benefitted by the Five Year
Plan,”™

Pandit Thakur Das Bhargava (Gur-
gaon): I beg to move:

(1) That in the substitute motion
proposed by Shri Raghubir Sahai the
following be added at the end:

“but regrets to record that tha
progress in  respect of animal
husbandry is extremely unsatis-
factory and immediate steps for
rapid improvement in this dires-
tion should be taken™

(2) That in the substitute mntion
proposed by Shri Gadilingana Gown,
the foilowing be added at the end:

“(vi) to take immediate steps
for rapid improvement in
mespect of snimal husbandry
where the progress has been
ektermaly unsatisfactory.”

{3) That in the subshtute motion

“(e) animal husbandry, where
the progress has been extremely
unsatisfactory.”

{4) That in the suhstitute motion
proposed by Dr. Ram Subhag Singh,
the following be added at the end:

“and is further of the opinion
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[Pandit Thakur Das Bhargava.]

“(c} in the essentia]l interests
of rural welfare, it is necessary
to devote special attention to
animal husbandry in respect of
which the progress has been ex-
tremely unsatisfactory.”

(6) That in the substitute motion
proposed by Shri  veeraswamy, the
following be added at the end:

“(e) the question of animal
husbandry in the whole of India
has not received the altention 1t
deserved and immediate steps are
necessary for its rapid improve-
ment.”

Mr. Deputy-Speaker: If ome is
adopted, the others will be barred
later on.

The original motion and the amend-
ments are now before the House for
discussion.

Bhri 5. N. Das (Darbhanga Centre):
1 would like to make a submission. In
the discussion on econornic affairs a
large number of Members were given
an opportunity and I think that the
same set of persons may be given an
opportunity lo participate in the dis-
cussion on this motion also. 1 would
request you kindly to see that those
who had not participated in the dls-
cussion on economic affairs are per-
mitted to participate in thiz

s'nma Hon. Members: We support
it

Mr. Deputy-Bpeaker: I have got a
list of those who took part in that dis-
cussion, as many as twenty-three in-
cluding the Ministers. 1 have got that
list side by side. But 1 cannot avoid
a few hon. Members who will be the
gpokesmen of their respective parties.
Therefore, except with regard to two
or three such persons, I will certainly
try to give an opportunity to those who
have not taken part in that discussion
and an opportunity to others of there
is sufficient time.
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I would like to remind hon Mem-
bers that eight hours have been allot-
ted for this discussion on the whole.
We started today at 12 o'clock at 12-
01 to be precise. We shall go on Hll
five. There are five hours today and
three hours tomorrow. But I would
like to remind hon. Members that after
this the discussion on the Report of
the Commissioner for  Scheduled
Castes and Scheduled Tribes is com-
ing on. Hon. Members have been stat-
ing that somehow the discussion is not
allowed to go on for as many hours.
as are provided for and the hours
provided for are not sufficient. Six
hours are provided for that discussion.
On Friday we have only got two, or
two and a half hours at the most
Therefore we may not be able to finish.
that discussion during this session un~
less hon. Members are prepared to sit
till six today and tomorrow. But even.
at four o'clock we dq not have quo-
rum, what to say about six o'clock.
That is the difficulty. Hon. Members.
will try to make up their mind by
4-30 and if they are inclined we will
sit for half an hour or an hour more
today and try to do some justice to it
and try to conclude it. Subject to
this the proceedings will go on

I have already received chits and T
have noted down as many as thirty-
six names. There are others who may
not send chits but on account of their
importance they have to be called. I
am not bound exactly by the chits; T
am bound by persons who rise in their
seats also. Therefore, may I suggest
that if all the thirty-gsix who want to
participate are to get an opportunity,
each hon. Member may try to make
his points in ten minutes or at the
most fifteen minutes?

Shrimatl Renu Chakaravartty (Basi-
rhat): In an important debate like
this debate on the Five Year Plan, if
we are to discuss the agrarian sector
which has not come in for any discus-
sion at all, it will be impossible in ten
and fifteen minutes. If we have to
speak on behalf of a party which has
a particular policy.... . "
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Mr Deputy-Speaker: What shall I
do?

Shrimati Renu Chakravarity: [
would request that we may be given
twenty to twenty-five minutes.

Mr. Deputy-Speaker: All right, I
will give twenty-five minutes for the
«Communist Group.

Shrimatd Renn Chakravarity: Out
-of eight hours only twenty-five minu-
tes?

Mr, Deputy-Speaker: Thirty-three
_divided by five hundred into eight
“Thours. It comes to....

_ Shrimati Renn Chakravartty: It is
Tidiculous.

. Mr. Depaty-Speaker: What is ridi-
«culous? You have fixed eight hours.
I have no objection; if it s eighty
hours I would have distributed one
hour each. Hon. Members go there

" and in the Business Advi Com-
" mittee say it is all right and say
here ridiculous. Whether their con-

_duet is ridiculous or mine is ridicu-
.lous, I cannot understand.

Pandlt Thakur Das Bhargava: It is
not a political matter at all. It is an
economic matter and therefore more
time should be given to the Congress
" Party according to its number.

Shri M. S. Gurupadaswamy (My-
=ore): Various Groups are represent-
'.ed in the Opposition. I suggest that
‘half of the time may be given to the
Opposition Members.

‘Pandit Thakur Das Bhargava: No,

- mo. This is not a party matter, All

Members are equally entitled to a
chance.

Mr. Deputy-Speaker: All right.
‘There are eight hours or 480 minutes.
- Divide it by 500. One minute for
. ®@ach Member. If a Group consists of
- 33 Members, they will have 33 minu-
tes. They may distribute among them-
~#elves, I have no objection to a
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Group consisting of 30 or 40 Members
distributing among themselves the 30
or 40 minutes. Let them not
put up more Members and
want 20 minutes or 15 minutes
each. This is a Plan where everybody
is interested. Merely saying that it is
my Government’s would not be
useful so far as hon. Members com-
ing from this side are concerned.
They also want to speak. I shall give
one minute for every Member. At
that rate, Groups may choose their
spokesmen. Let them choose one per-
son and let him take all the time; I

-have no objection.

Sardar Hukam Singh (Kapurthala-
Bhatinda): There are unattached
Members also.

One minute for each individual
wili naot be sufficient.

Mr. Peputy-Speaker: 1 will request
them if possible to meet and choose
their speakers and I shall allow five or
ten minutes. The saroe thing will ap-
ply to the Independent Group also.

Shri Veeraswamy: As Shri S. N.
Das suggested, I request you to give
chances to those who have not spoken
on the economic affeirs motion.

Bhri Asoka Mehta (Bhandara): This
allotment is not fair, if I may be per-
mitted to say so. After all, this Report
has to be discussed in order that we
may draw certain conclusions at the
end of the discussion. You know all
the Members of the House. You know
who would have something significant
to say on this subject. Not only on
this subject, but on every question. I
would submit that efforts should be
made to permit the Members who have
something significant to contribute
whatever their party to speak.

. An Hen, Member: This is not any
thing new.

Shri Asoka Mehta: The debate is
not for the satisfaction of the Member
here. It is for the satisfaction of
those who have sent us. It is not fair

-to distribute time like that. I have

‘got the lemst objection to the eatire
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time being given to the Congress
Party.

Sht1 Bogawat (Ahmednagar

#outh): Do you think that the Con-
gress Party has nothing to contribute?

Dr. Bam Sublag Siagh: Every
Member should be given an opportu-

nity.
Pandit S, C. Mishra (Monghyr
North-East): In that case, it would

Perchance, if 1 am .able to allow to a
group only at the rate of one minute,
it will be the minimum. It would be
ingreased in proper woases. But Jet us
-se0. We shall now .go on.

mmgmm i(Fensli}): T do
‘“rot want' s remark ‘me@e by Shri
Mrudka Welita 1o o uncorftradicted Tt
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affects the prestige of every Member
of the House. I can understand one
saying that representative groups
should be given time. But, to go fur-
ther and say that only some hon. Mem-
bers™ have got something to contri-
bute, is an aspersion which I think we
should all protest against,

Shri Asoka Mehta: May I point out,
Sir, that T have made it clear that
there are different subjects? I do not
think that every Member is competent
to speak on every subject We deal
with a variety of subjects. I am quite
sure that different Members here are
competent to speak on different sub-
jects, 1 was only suggesting  compe-
tence arising in reference to particu-
lar subjects.

Pr. Suresh Chandra (Aurangabad):
What is the use of making this re-
mark? -

Mr. Deputy-Speaker: What is the
harm if an hon. Member thinks he
knows?

Shri Bogawat: He should say that
and not cast an aspersion on anybody.

Mr. Deputy-Speaker: Nobody can
be an expert on every subject

Shri Kermai Siaghji (Bikaner-Churu)
As a citizen of free India, I feel ex-
tremely prond of the progress and the
gigantic strides that my couniry has
made in achieving the resuits that
we have already achieved in the first
three years of the Five Year Plan

Mir. Bepirty-Speaker: He:sanp-

are Independent representatives. Shri
Tulsidas is a businessman. Shri Karni
&inghji will voice tiwir grievances,

xasy to  criticise any Plan. Isaywe
should look at this from a-constructive
point .of view. India has Taced terrific
odids: partition, floods, famine and so
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on. In spite of that, in such a short
time, we have been able to achieve
somethmz and I think as free citi-
Zeris, we havé got a right to pat ouj-
selvés on the badk But, we shoiild
not rest on oir laiiréls. We have got
to build up our country further. It will
take many miore years: perhiips with
another three or four Five Year Plans,

we will be able to attain self-suffici-

ency. I feel that to attain self-siaffi-

ciency ahd tc a mo¥e on with our
Five Year : , all. of us in this
House, no matt:r to whatéver groups
or parties we iay belong, have got to
join hands and pull together. I would
liké to take this opportunity to say,
and I am quite sure that everybody in
Rajasthan will agree with me, that the
Prime Minister and the Mernibers of
ihe Planning Commission deserve to
be congratulated on what we have
been able to achieve ih sich u short

Looking at somé of our achieve-
ments today in such a short time, we
have gorne of the World's largest dams
span our rivers. To quote an English-
man whom 1 met a few days ago, he
said thit he could hirdly belteve that
India in these five could have
achieved so much. That, I feel, is the
view of many foreigners who have
vigited India after fouf or five yeers.
it is @ great tribute to our coumiry
and to our administration.

The hiydro-poter ret-work is spread-
ing over the Yace ¢t Indla. ¥ven the
desert of Rajasthan s going to 'have
several hindred miles of hydro-potrer
net-work giving power to the smallest
villages, thereby helping to solve our
dnefriployment ‘problem through ndus-
$rialishtion.  Practically  everythink
that ‘Wwe see 'in Indih today is assemn-
bidd By Indihn  Tedotr. Practicelly
¥very THotor ‘cht thut We ¥ee ‘dn ‘the
Yoad Ts hssémbled b¥ ndidh Fien. We
Hae got ‘a ‘nkrked sélt-sufficiency
Y6bd. Wee dan 'boliift ¥ Home o T
FAUE DNt dnd lukodFlols ‘modedh
Hufldings, 'both ‘ih ¥he Held 'of ‘indub-
Yrfes ‘whll ‘WVeriiftiint] buildings, s
‘Yan Ve sedh wWriywhere in fie world.
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Our Indian Airliiies, today, have be-
§un to cross the globe and carty our
message of goodwill.

1 p.M.

In spite of all the good things we
have achieved, there are certain as-
pects in which we are still wanting
and which require every effort on our
part to ovéercome. The biggest hur-
dle in the path of full implementation
of the Pive Year Plan is corruption.
Everybody here, 1 am sure, bas, at
some stage or other felt that corrup-
tion is coming in the way of the pro-
gress. Ima:bepardmedtwsaym
this. The other day, while discussing
with certain important people sbout
how best to stamp out corruption, 1
was told by one of them that corrup-
tion is so0 rampant that a person
would be a fool who does not accept
bribes. That is a statement of fact. I
am afraid be was right.

An Hod Menmber: Who was that
man?

Shrl Kaml Singh)i: He was a man
who belongedtohajasthan

Wrr. Deputy-Spealier: But he s &
fool who gives the bribe.

Pr. Rath Bubkay Slegh: e is com-
pelied to give. (Thterruptions)

Shri Karni Singhji: He who gives
dnd We Who ‘takes ¥re Dotk Isdian diti-
erfe, ‘#hd therefore, 1 think we have
fo do sométhing about it

The next thing that comes in our
way is red-tape. As you know, Sir,
India is 2 welfare State, and a poor-
mat's country, and in ‘this courntry of
ours the poor rhan has the gredtest.
difficulty in achieving speedy justice.
T would like to illustrate it. For ex-
ample, there is a villager who comes
from his village and he has gquite &
Negitimate dase. 1 a@m .sure #t would
take him at least tiree yesrs 'O
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“greasing” hands from table to table
before he can get even elementary
Justice. If we brag to be a welfare
State and a poor man’s country, this
is the first thing we must put right, so
that the common man can get cheap
Justice and quickly.

Another thing which is particularly
true of Rajasthan or certain Part B
States is what I term the poison of re.
gionalism. It is due to this that the
Five Year Plan cannot be given its
full and due consideration, as regional
considerations play a more important
part and not considerations of where
natural resources are most abundant
=0r unemployment is the most acute.

Switching over to Rajasthan and the
Five Year Plan, I feel that we have
seriously lagged behind in Rajasthan
@s can be seen from the Progress Re-
port. On pages 18—19 it says:

“Relatively speaking, that {s,
admitting the fact that the overall
rate of spending has been behind
schedule, the progress of expendi-
ture (50 per cent. and over) in the
first five States listed above may
be sald to be satisfactory, and the
progress of expenditure in the
next six (4C per cent. and over)
may be regarded as fair, while In
the rest of the States the rates of
-expenditure achieved have to be
considered as seriously lagging
‘behind.”

That is, Rajasthan comes under that
w<ategory. I feel that in the interests
of the people of Rajasthan, the Cen-
tral Government has got to pull up the
-administration there. The pre-requi-
site of any administration which can
-cope with a Plan of this magnitude is
sministerial stability. You will agree
-with me that in Rajasthan we have
anything but ministerial stability. In
gix years, or rather in less than six
¥ears, we have had six Minlstries.

An Hon. Member: Nothing but
France. .
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Shri Karnl Singh}i: I am afraid 1
have become quite tired of quoting
France every time here, but I think
we are getting pretty close to France.
I am happy to see that the High Com-
mand has at last put its foot- down
and said that no more changes will be
brooked. I wish the new Ministry all
success, but I hope that, if any fur-
ther changes are coming in the Minis-
terial set-up of Rajasthan, the Central
Government will consider President’s
rule for us, for [ am sure we would
be much better off that way. I say
that because I feel that the present
Chief Minister is a young man and
should be given every chance to
prove his mettle.

The Chief Minister, Mr. Sukhadla,
has given us a very hopeful picture
of industrialisation for Rajasthan, and
we all welcome it, particularly as it is
going to employ a large number of our
unemployed labour. Here again, [
hope that he will live up.to his word.

An Hen. Member: How lang w1ll
he last?

Shri Earni Siaghjl: It is very im-
portant in a place like Rajasthan that
we should industrialise in a bilg way,
and preferably nationalise the indus-
try, so that thousands and thousands
of unemployed labour—a large num-
ber of them caused due to integration
—are fully provided with Jobs.

Rajasthan—and the northern part of
Rajasthan in particular—is going to
get by 1956. I hope a very large net-
work of hydro-electric power, and un-
less we plan snd locate our industries
at the right places, we will never be
able to use this hydro-electric power
properly. We know for a fact that
there is golng to be @ surplus amount
of hydro-electric power, .and I also
know, and I- am sure everybody also
feels, that no large industry can be



3727 Motion ‘re

started in a year. It will take at least
four years before we can get a major
industry going. I had suggested.this
two years ago speaking on the :Fjve
Year Plan, but unfortunately we are
still where we started and - Bajasthan
can hardly boast of any new industry
worth the name. Tipin arel 1 aoata

DT I

A few suggestions have been put
forward, especially With reference to
northern Rajas'lhan, for industrialisa-
tion, The first is about the ammg: .
nium’ ‘sulphate factory. We hope th,at
one of these facfories will be situated
in Rajasthan. This ought to employ
at least 1,000 people. A cement-cumn-
sulphur factory, which, I believe,
ought to be somewhere ;pear a gypsum
deposit., can, wlth eﬁec. be located
near Bikaner.' “'city. This also will
employ at least 2,000 people. A car
assemb]y factory can likewise be _huss
talled in ﬁajasthan e have the
best system of railways, we have the
man-power and the labour, and skilled
labour for work. We are getting |
hydro-qlectnc power With tl.u& we,,
may employ as many as 10,000 people

in the car industry. m,

EETH
The existing éuach.hullding factory |
at the workshops oI the Northern

Railway in Bikaner. can be doubl d.

kR

This ought to employ another
people h‘: Bikaner.

Woan He’
The latest ' “scheme for {Frigating
Rajasthan is the asthan canal

which is quite differerit from the exis-
ting canal systems—that is, the Gang’
Canal system add the Bhakra system”™
—amd"it is reckoned that if this canal
comes into being, which, I Believe, is
now being included in the Second
Five Year Plan, we sholld be able to
find employment for 125,000 rural us’
employed families, taking 32 acrds as
a basic unit,’ 125, 000 families is a lot
of people, and if‘We can ﬁnd ernplo .
ment for them, even, say, Within the
next five or ten years, we will l;ive
taken a gigantic stride to solve our
unemployment dificulties, in the rural
areas. ) )
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While concluding—I should not like
to take the time of other Members—
1 sincerely hope that in the interests
of the welfare of our country, all'of us
here will pull our wdighf together, no
matter what party we belong to, so
that in the minimum period possible,
India will have attained complete self
sufficiency.

Shrimati Renu Chakravarity: Yes-
terdtay, in the course of the economic
deblite, we heard an amazing speech
by Pandit Nehru which was largely
devoted to bante j,ng a very respected
ant efihent scien&st whom any other
country in the world would be proud
to possess] and immediately aftar
speaking abbut the pride he felt in the
people pf India and .charging those
who "&Tf;clsed the Plan as being
aghinst the people, it was a surprising
tone he adopted towards one who has
rfsen from the people against
odds to heights of emihence which
any person in any country would be
proud to attain. I think the real rea-
son was that Dr. Saha had reaily. put
his hand on some of the sore spats,
and I hope within the short time given
to me to point out ome or two of them
—facts which Dr. Saha had correctly
pointed. qut. Here, before I proceed,
I should also.like to say.that the
demagogic fashion in which Pandit
Nehru tried to say that all those whoe
criticise ke Plan really undermine
and- actually are,.going against the
people is absolutely wrong. Just be-
cause the Plan .is. there, it does not
mean that if you are fpr the Plan you
are for the people. It means that we
have to see today what the people of
India have been doing, how they have
been fighting against many of the
measures which have actually brought
great suffering to them, and how the
anti-people policies of Government
have been fought by them with so
much courage; and that is why we say
all honour'to the .people. but it does
not mean necessarily all honour .to
the Plan.

1 am gping to devote myself chnel}y

great

to. that sector to which the First Five
Year Plan has giventhe greatest em-
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phasis. that sector being the sector of
agriculture. Firstly, I should like to
say that it is a peculiar thing that
both Shri C. D. Deshmukh and Pandit
Nehru said that the huge unemploy-
ment figures which we face woday have
to be solved outside the rural sector.
and that, chiefly, it is a problem
which has to be solved within the ur-
ban sector and within the sector of
industry. Now, there is no doubt that
Wwe cannot progress without a much
larger degree of industrialisation.
But still if we are really to see the
huge figures for whom we have to
create  employment, it is absolutely
necessary to get at least a portion, a
significant portion, absorbed in the
rural - seclor. Secondly, we have to
see that every precaution is taken so
that the process towards landlessness,
towards destitution by eviction and
other methods, is fully protected
against.

I would like to point out here that
certain figures given by the Finance
Minister have to be reconsidered.
Now, take the question of the employ-
ment potential we have to create, the
potential which will be necessary in
the next ten years. According to the
figures that he has given, there are 15
million unemployed. If we take that
as a static figure, and accept that
there will be no increase in it right
ikroughout the ten year period and
that we shall only have this 15 mil-
lion to deal with, and add to it 1.8
million of annual increase in the
working force. If you multiply that
1.8 million by ten, it does not come
to 24 million but it comes to 34 mil-
lion in all. I think there are some
wrong calculations done by the Fin-
ance Minister.

Mr. Deputy-Speaker: What is 1.9
million mufiplied by ten?

Shrimati Renu Chakravarity: That
will come to 19 million. 19 million
plus 15 million is 34 million.
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I am very wary of using figures
because I know that the Finance
Minister is a master juggler in these
figures, but I have found that this is
a substantial figure. 24 million is a
big figure, but when it comes to 34
million, certainly, the amount of in-
vestment will have to be even more.
That is why it is all the more neces-
sary to find out how we will be able
to absbrb a larger portion in that
big sector of national income, that big
and important sector in an under-
developed country like India, which
is the rural sector.

It is here that we have to see what
is the record of Government. In spite
of the various claims about the great
opportunities of employment through
production, and their working for re-
moving inequalities, what is it that
we see. The first and foremost great
phenomenon we have to face today is
the mass-scale evictions that are going
on right throughout India. We say
that if you are unable really to give
land to the peasant without compen-
sation which is their legitimate de-
mand and right, at least you have to
see that you stop evictions. Just as
stopping of retrenchment is  impor-
tant in the industrial sector, so it is
important to stop the evictions that are
taking place in the rural sector. In
Andhra, for instance, Government is
one of the biggest land-owners. It
owns about 13 lakhs of acres of culti-
vable waste, either under revenue or
forest head. Now, what has been hap-
pening there? The Andhra Govern-
ment have been stubbornly opposing
the distribution of this waste land.
Even in those areas where the agri-
cultural labourers have taken this
waste land today. they are being evic-
ted under the plea of giving them to
“political sufferers”. Then, again, we
see that there is another type of evic-
tion, for instance. in the inam villages
where large numbers of the agricul-
turists are being evicted, and they are
being evicted from lands which they
have been cultivating from time im-
memorial, There is another category
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there, where the tenants and share-
croppers are under the pattadars:
they have also not got that security of
tenure. I can go on quoting from
Punjab and from various other parts
of India to show that this problem of
eviction is a very big problem, but not
one word has been said in the whole
review and assessment of the Five
Year Plan about this phenomenon,
how it is increasing, what is its effect
<on the labour potential, whether it is
dncreasing employment or unemploy-
ment, etc.; no assessment has been
made of this big factor up till now.

Mr. Deputy-Speaker: In  Andhra
particularly, if the Government are
1rying to evict those landlords or rich
men who have kept adjoining lands,
:and it for the purpose of giving them
to landless people, they pass legisla-
‘ton, is the hon. Member against it?

Shrimati Renu Chakravarity: 1 do
mot think you have understood my
voint. May be, it is my fault. My
‘point was that the Government owns
certain waste lands there, and those
‘were the waste lands which were
‘being demanded by the agricultural
labourers: some of it has been taken
over by Government, and the labou-
Ters are now being evicted. The same
is true in Malabar also. For instance,
in the Kuthali estate. which belongs to
‘Government, there are 2,000 acres of
fertile land. There, an agitation has
been going on, but up till now, that
land has not been given to these peo-
ple. 1 can give other examples also.
Actually, instead of giving them the
land, they are béing arrested. This
whole question of.........

Shri Velayndhan: This land be-
longed to a particular zamindar.
‘When he died, it was taken over by
Government.

Shrimat! Renu Chakravartty: I think
‘I am speaking with authority on this
point, and I feel that if there is any-
thing to be said against it or for it,
4t can be stated later on.

The general phenomenon is that the
guestion of evictions assumes serious
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proportions. Not only is eviction being
carried out in areas of waste lands,
fallow lands, etc. or in areas of a
ryotwari nature, but in certain areas,
as my State, for instance, it is taking
place under the plea of land reforms.
Certain clauses in the Bill jtself,
which is intended for that purpose,
have given rise to further eviction.
For instance., in the . West Bengal
States Acquisition Act, there is a
clause which says that land above 33
acres, which is given to share-crop-
pers, or has been sub-let, can be ac-
quired by Government, So, imme-
diately, large-scale evictions have
started taking place. In this way, we
find that this whole phenomenon of
eviction has resulted in upsetting the
equilibrium, or I should not use the
word ‘equilibridm,’ but say that it has
rather upset and thrown juto the
ranks of the unemployed larger and
larger numbers of the cultivating
peasantry.

I would also like here to make a
passing reference to what we feel... ..

Mr. Deputy-Speaker: Certainly, the
House would like to know this, for it
is a matter for the House to vote for
or against; and if I put a question, I
put it on behalf of the entire House.
I would like to know, in regard to
eviction, whether it is the hon. Mem-
ber's contention that these big land-
lords, who have occupied Government
waste lands, ought not to be.evicted,
for the purpose of giving it to the
poorer people.

Shrimati Rean Chakravartty; !
hawe made very specific reference to
agricultural labourers. I think I have
made that point clearly.

Mr. Deputy-Speaker: Who are the
persons in occupation of these lands?

Shrimatl Renu Chakravartty: Agri-
cultural labourers are im occupation
of these lands. If you allow me to go
on you will know about it.

Shri Kasliwal (Kotah-Jhalawar) :
I may point out that so far as Pun-
jab is concerned, all these evictions
have been completely stopped.
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, Pandit Thakur Das Bhargava: And
‘enants have been secured for ten
years. -
Mr. Beputy-Speakér: Hoh. members
'J:HI_ have an opportunity later.
Shrimati Renn Chakravartty: Let
us know which part of India has com-
pletely stopped evictions. I would be
very glad to Kfiow it. The general and
total effect is that there is not one
word about this question in the......

Mr. Deputy-Speaker: The Hoyse

would certainly like to know whether

eviction by itself is not an offence.
Supposing there is a landlord who
has an enormous wealth of land gnd
he has _occupied the adjoining land,
_and Government have pot evicted
him so far, is it wrong fog J£ZoVern-
ment to evict him now ...
Shri Dasaratha Deb (Tripura East):
Thirty thousand acres of land belong-
_ing to tribal peasants in Tripura has
been requisitioned by Government,
and now those peasants are landless.

Shrimati Renu Chakravartty: One
can go on arguing in this way, but
the point is this: Have the evictions
been swpped oh every occasion? Is
it really going to stop now? I have
not heard any such argument -that
evictiohs cannot be stopped. - And
what is the category for whom we
want to give land? The category for
whom we want to give land is the
agricultural labour, the poorer sec-
tion. We are. talking of unemploy-
ment. We are not talking about
zamindars. We are not talking about
employment for the zamindars. We
are talking about employment for
those for whom we waht to give em-
ployment, that is, the agricultural
labourer and the peasant. I say, that
it is important to take note of this
question of eviction, in order to find
out how much we can stop this sec-
tion of cultivatlpg_peasants from slid-
ing back te’ destitution and landless-
ness, . That' is the point that I am
trying' to make: It ‘is not a gquestion
of giving land to the zamindar by the
backdoor. of stopping eviction, trymg
to give woteci.f'on to’ them.

The other point which 1 would like
to make in this connection jis . the
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question of ceilings. Up till now,
wherever land reform has been car-
ried out, there we find that this land
refprm has not actually resulted in

large amounts of land being made

available for distribution to the peas-
ants. The reason for this is this whole
question of ceilings. If we really take
both employment . potential and pro-
duction into consideration, we feel
that one basic factor which gives the
biggest _inrentive to the growth of
agrieulture and the rise in production
is the incentive of ownership in land
to be given to the peasant. That is
the experience of China. That is the
experience of our own' country itself.
Wherever the peasant has felt secu-

. ity -of his' tenure where he knows

that the land belongs to him even a very
small plot of land, he has doubled

- and increased the production. This

whole question of ceiling has raised a
great controversy. There has been
instances where even certain Nfhis-
ters of State have voted against put-
ting a eMliig 6h land, with the restult
that large areas of land still remain
in a few hands, we say that the ceil-
ings have to be fixed in such a way
that the maximum amount of land is
medde avsilable to the peasant. I can-
not go into the details of what should
be the unit et¢’ Obviously, it cannot
be done within the short space of
time which we have ‘at our-'disposal,
but we do say that that amount must
be of the minimum and that mini-
mim*~may not always be what we
would call an economic holding.

Now, the guestion arises, hew then
are we to increase production. What
is it that we have seen? We have seen
that it is an incorrect, and a fallaci-
ous, argument to say that by giving
the largest numbers of people land,
and reducing the per capita share of
land we will be reducing agricultural
production. The first step that we
have to take is land reform, and dis-
tribution of land to the largest num-
ber of people. The next step is to-
wards forming co-operatives. In
forming - co-operatives we have to
ensure one - thing, that the disparity
between the amount of land allotted
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to the sharers of the co-operatives
will not be too great. Otherwise, what
is it that we will find? A person who
has 100 acres of land and andther
person who has only 10 acres of land
will be going into the same co-oper-
ative, and we say that that will
merely make the rich man domiinate
over the pour, and will slowly lead to
the ruin and destitution of the latter.
This whole thing has to be assessed.
Why is it that we have not been able
to go forward with co-operatives? It
has been admitted that the progress
in co-operatives has not been- great.
What is the reason for it? It is this,
that we have to have a minimum
ceiling, and we have yet to release a
large portion of land for distribution
to the peasants. These are the two
reasons which obviously stand in the
way, and 1 feel that this is a very
important point which we have to
take into consideration.

Now, here in the progress report,
we have seen that our food produc-
tion has gone up. The analysis of
why we have got this production has
not been very clearly worked out. In
one place, it has been said that
almost all of it can be attributed to
good weather. In another place, it is
said that a part of it is also due to
greater coverage, a rise in the area
under cultivation. But actually, what
do we find? The two States which
have spent a larfe amount of money
in agricultural development, both
Uttar Pradesh and Bombay, have not
shown any rise in comparison with
States like Rajasthan where very
little has been spent. Therefore, there
must be.something more in it, and we
have to have a right assessment of it.
We have to see that this increase
does not- remain an unstable thing,
something that is only dependent on
the vagaries of the weather. We have
had good crops even eéarlier without
the Plan we have had a big increase,
due to good weather, timely monsoons
ete; It i¥-a big” factor evém mew, but
if we have to assess the conscious
efforts made, as to what has been dhe
actual anid real results of'ahe Plan,
then we have to go to the assessment
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of land reform, land distribution and
various other factors. In that way, we
will-have to assess it.

Acharya Kripalani (Bhagalpur cum
Furnea): What about removal of con-
trols? *

‘Bhrimati Renu Chakravarity: I am
going to take up now the question of
agricultural prices today, and with it
also I will have to ask sométhing
about rural finance, which we are not
clear about. The hon. the Finance
Minister says that in a month's time,
we will have the whole report before
us. But one thing I should like to get
clear. The question of giving rural
finance, either on short-term or long-
term basis, will be on the basis of
credit-worthiness. Now this question
of credit-worthiness keeps out of the
area of rural credit those who have
at the moment not got security of
tenure. The question of ownership of
the land also has to be taken up with
this question of credit-worthiness. 1
would like to know how far, "and
what percentage, will really be able
to benefit from the recommendations
of the Committee and by the setting
up of rural co-operatives, as has bezu
promised.

Now, the other factor in conmection
with productien, after the guestion of
land, is the question of fair prices for
agricultural produce. we all know
how prices have been falling. Prices
of sugar, jute, pepper, coconut, are-
canut tobacco, tapioea, -groundnuts.
cashew-nuts—all have fallen. I have
not the time to go into the question
of sugar and jute.'We have seen how
we have not reached even the highest
peak levels of the pre-1949 period.
Actually, whatever increase we have
recorded in record years has again
recorded a fall. At the:same ‘time as
we see this big slide, we also see that
profits are being made by the manu-
facturers—huge profits, as a matter of
fact: That is why we feel that in this
report, unless we take into considera-
tion this guestiom of how to stabilise
prices, how we are going to really
stop this sliding down of the prices ot



3737 Motion re

[Shrimati FRenu Chakravartty.]
agricultural commodities, we will not
be able to effect a steady and stable
increase in production. Even if we
have the potential of increase it, there
will always be a tendency for the
production to fall. Therefore, there
must be some sort of a set-
tled price policy to protect the
ETOWETS. With it alse inevitably
comes the question of protect-
ing agricultural labour. The entire
question has to be examined.
We have to see how we have not been
able even to apply minimum wages
to agricultural labour right through-
out the country. Only in very very little
areas it has been made applicable.
Sometimes the wages of agricultural
labour are very low. Now all this
plus the effect that it will have on
the slide in prices and on the national
economy has to be worked out.

I can give other examples, but I
will now go on to the guestion of the
national income.

Mr. Deputy-Speaker: 1f the hon.
Member wants, she can take the full
29 minutes. But if another hon. Mem-
ber from her Group has to speak, she
must resume her seat. I leave it to
her.

Shrimaii Reru Chakravartty: I will
just take two minutes because there
is another Member who wishes to
speal

. Although I had much to say, 1
would just like to point out two facts.
One is about the national income.
The national income over here, in the
progress report, is given at Rs. 252 in
1951-52 and Rs. 261 in 1952-53. Now
this increase, I think, is unreal. This
has to be seen from two points of
view. One has already been pointed
by Shri Meghnad Saha, that the
increase in the population between
1949-1954 has not been taken into con-
sideration. [If that had been calecu-
lated, this increase would have been
negligible. The other factor is that
the national income is derived from
agricultural income plus industrial
incorfie, In 1948-49, prices were high.
MNow, there is a steep fall. If we cal-
culate today the total income in terms
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of coustant prices, and then take the
population of 1953-54, I think the
increase would be much less. As such,
I think we should know in real
terms what the national income is. 1
am not now going into the standard
of living, though that is the real indi-
cation of the increase in the well-
being of the people. But judging the
national income by averages would
lead us to incorrect conclusions.

The next point I would refer to is
about the figures which Shri Jawahar-
lal Nehru gave about increase in
industrial production.  Actually he
quoted certain wrong figures. He said
that the index number in 1953 was
111. I think that the correct figure is
135. It is a small correction. Shri
Jawaharlal Nehru who always says
we are careless about saying things,
should be careful in quoting figures.

I should like to point out that the
base year here is 1946. But we have
to note that 1946 was™by no means a
good year for industrial productien. It
was much less than the peak war
years. Therefore, the Eastern Econo-
mist has said that with 1939 as the
base year, production has gone up to
126.8 in 1943-44, and in 1946-47, it
dropped to 105. Seen in this context,
it means that the increase in produc-
tion in the third year of the Five Year
Plan was only a little more than the
peak leveis reached during the war,
and I think Shri Meghnad Saha was
perfectly correct when he pointed
this out, through the Prime Minister
in a bit of temper lashed out at him.

1 am afraid I have not been able
to cover all the points I had to putin.
But I would like to say two words on
this question of “peaceful approach*,
Nobody wants violence. If things can
be done by peaceful means, we should
do it that way. Nobody wants vio-
lence. The point is, what are the

things that we are seeing today? On

the one hand, in regard to land policy,
we see that the question of evictions
hag not been deait with firmly on an
all-India scale. On the other hand,
the question of land reform, and
availability of land for distribution to

the peasants has not been dealt with

properly. The guestion of bujlding up
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co-operatives wifli" the ceilings omn
land has also not been taken up. We
have seen that the medium size
industries have been closing down In
my S$tate. I have got the figures with
me but I have not the time to give
them. We have to help these medium
size industries. How to control the
big monopolists, how to actually
expand the pace of capital production
and the public sector, all these things
have to be taken into consideration.
On the one hand, we see that big
industries like the sugar industry are
given so many concessions, so many
concessions are given to these big
capitalists and big monopolists in the
way of taxation relief and other
things—crores of rupees—and yet
what has happened. The prices have
not fallen down and huge profits have
been accurnulated. At the same time,
we have seen retrenchment both in
textiles and the sugar industry. We
see that the guestion of labour insur-
ance has not been tackled. I believe
a Committee has been set up. That is
all we did. We do not know when it
will come into force.

When we talk about peaceful
approach, the peaceful approach must
be judged from the point of view of
an objective and that objective must
be to see that the inequalities are
removed that the poorer sections and
the labourers and the workers and
peasants get a-fair deal. Those who
are well placed will have to be curb-
ed by peaceful means, certainly, but
it peace is not to be there, it has to
be done with controls. That has to be
done by the State and that is what
we want to see. There is no question
of socialism. We are far fer from
socialism, Even within the capitalist
system we can have certain improve-
ments and that is what we want the
Government to go ahead and do.
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mé‘:

That for the original motion, the
folowing be substituted:

“This House, having considered
the Progress Report of the Five
Year Plan for the year 1953-54. is
of the opinion that in view of the
fall in prices of agricultural com-
modities, proporfional reduction
should be made in the irrigation
and other agricultural taxes
which have been enhanced due te
the Five Year Plan.”
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Shri Meghnad Saha (Calcutta—
North-west): May I draw your
attention to the fact that very few
Ministers are there present in the
House—the Ministerial Benches are
empty? Would you kindly see that
Ministers are present on this impor-
tant discussion?

Mr. Chairman: The Deputy Minis-
ter of Planning is taking notes.

Shri Punnoose (Alleppey): It does
not leok nice that Parliament is
attended only by Deputy Ministers.

Mr Chairman: Shri Nanda, the
Minister of Planning, was here for a
long time and he has gone out for a
short time.

An Hon. Member: This is lunch

Mr. Chairman: It does not matter
because the Deputy Minister is there
taking notes for him.
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Shri Raghuramaiah: The speech of
the hon, Minister of Planning this
morning in commending the progress
made with the Plan, I think, is a very
modest speech, because he has not
only pointed out the very many items
of progress which we have achieved,
but also some of the difficulties with
which the planners are faced. One of
themn he has stressed, and I think
quite rightly, and that is unemploy-
ment. The object of a socialist State,
as it is commended to be, is not only
to increase production but also—this
is more important or rather the ulti-
mate objective—to see that there is
proper distribution and that there is
an increase in the standard of living.
The success of the Plan, therefore, is
to be gauged by the measure in which
we will increase the employment in
this country, and the schemes that are
being added on to our First Five vear
Plan with this objective are to be comn-

mended. But T would suggest that
perhaps a greater effort should be
made in that direction within the

period of two years at our disposal.
Wherever we go we find enormous
number of young people queuing up
for jobs. We have created that
atmosphere in the country where
government service seems to be the
be all and end all of a young man's
career. We have got to change that
atmosphere and the question arises as
to how it can be changed. By. rapid
industrialisation and by employing
all the young men in the new indus-
tries that will come up in the coun-
try. But there is one great hitch for
that, because as stated by the Finance
Minister yesterday, the Government
of India seem to be thinking of pro-
viding jobs which will secure for a
young men about Hs. 1,000 per year.
I do not know how this is going to fit
into our present pay structure. The
greatest hindrance, at the present
moment, to the country’s progress is
the pay structure of the government
servants. We have got the colossus of
some people drawing Rs. 5,000, and
Rs. 10,000. How many jobs of that
category can be created? It is practi-
cally impossible. Even if you create
10 million jobs wherein our young-
men can get Rs. 100, by itself it may
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be all right, but when compared to-
Hs. 3,000 and Rs. 4,000 it will lead to
more dissatisfaction and greater frus-
tration.

‘We have got, therefore, to treat it
on a more radical basis. While creat-
ing employment we must bear in
mind the economic structure of this
country. We should not make the
yvoungmen who are going to get Rs.
100 feel that they are not treated in
the proper manner which they would
feel when they find others getting Rs..
3,000 and Rs. 4,000.

The question has been raised of
late in a very prominent way in
regard to the privy purses of the
Maharajas. There is a growing con-
sensus of opinion in this country to-
day that the anomalies that were
created by the privy purses must be
rooted out. I would say there is a
growing feeling, a consciousness
throughout the length and breadth of
the country that perhaps we have
made a mistake in having allowed
this high pay structure. So, some
radical reform is called for. It may be
by voluntary appeal and if voluntary
appeal fails it may be by legisla-
tion. 1 would therefore, strongly
impress upon the Government that
they should take up the question of
reducing the present enormous sala-
ries of government servants, while at
the same time they should go ahead
with further and further increase in
employment.

Sir, however many jobs more we-
may create, whatever further employ-
ment we may add, there is one thing
which is now eating the very vitals
of the body politic of this country
and the earlier we cure it the better
it will be for the progress of this
country. The Maharaja of Bikaner
has referred to corruption. I am
sorry to say that corruption is on the
increase, corruption in every walk of
public life, and I do not know
whether we are doing emough to stop
that corruption. The removal of cor-
ruption from the body politic of this
country must be taken up as the
biggest target in our Plan. Unless
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[Shri Raghuramaih]
that is done, public opinien will
not be behind any plan that we may
put forward. Everywhere there is a
feeling that a good portion of the
money that is put into this Plan is
going into the private coffers of the
employees who are ad.m:mstermg the
Plan.

Shri Gidwani (Thana): May I ask
whether our Prime Minister believes
like that?

Shri Raghuramaiah: I am not the

Prime Minister. I am giving expres-™.

sion to my own personal views.

It is no use hood-winking ourselves,
“that wonderful -things are taking
place. They are taking place, there is
no doubt. But the public conscious-
ness is impaired by the feeling that
there is corruption everywhere. In
-every country from which corruption
has been rooted out, I have heard that
they have done it as major pro-
gramme their plan—a two year pro-
gramme, or three year programme to
root out corruption. The most severe
punishment should be given to those
who receive bribes and they- must
‘be made publicly ashamed of their
.conduct. Six months imprisonment, or
eight months imprisonment for a man
who has accumulated some Rs. 30
-crores or Rs. 40 crores of money by
-way of corruption is a mockery. I
would therefore, suggest to Govern-
-ment that they should give the high-
est priority to this and see that cor-
ruption is rooted out. Unless we root
out corruption, whatever we may do
will not achieve that amount of pub-
Jic approbations as it ought to achieve.

There is another thing which I
would commend to Government.
Young people today are not.. only
without employment, but they are
suffering from a sense of frustration
.and there is & high sense of indisci-
pline among them. Of late we, some
of us, have had the good fortune of
visiting an institute here, the Kastiir-
‘ba Niketan, one of the Rehabilitation
.Cem.res, wonderrully organised by
one ‘6! “our Deéputy’ " Mifisters, Mr.
‘Bhonsle. The amount that is spent en
the ftraining given to the young
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people there is, I am told, very negli-
gible. The time factor involved is
very little; within a period of two
weeks or three weeks, or six weeks,
they are able to train up a whole lst
of young people into & disciplined
life. That, Sir, is a thing which I
would very greatly commend.

We must not forget the fact that we
are in a democracy. Democracy has its
own disadvantages. Many more things
are possible in a totalitarian State

* which are not possible to us. To get

"things done under fear of penalty or

" under fear of death is easy in a totali-

tarian State; but in a democracy
everything has to be done by persua-
sion, by training, by a proper handi-
ing of the youth of the country. I
feel that we have not started in right
earnest about it. We have got to ex-
pand the scheme which is now being
worked out so~ wonderfully well by
Mr. Bhonsle througout the length
and breadth of the country. Young
people want a slogan. We have got to
give them a slogan, and unless you
give it, you will not have that youth-
ful co-operation for your Plan.

They talk of economic equality. We
certainly have done something. This
Government has and I feel is doing,
its very best to arhieve that economic
equality which is the objective of a
socialist State. I am not referring
merely to the Estate Duty Act. Of
late, the returns are not perhaps so
very encouraging. I mean the land
reform to which some of the previous
speakers have referred. Some of the
States have limited holdings. Some of
the States are going to limit holdings.
But I would suggest that limitation
of holdings of apricultural land is not

«the be allandend all of this program-
me. You must at the same time take
up limitation of all other property.
It is not fair to the agricultural class-
es ‘that you should limit only land
holdings and you should not limit
dther acquisitions. A man having
crores and crores of rupees, and hav-
ing several buildings in 2 C[ty
untouched; that is not ‘138" to the
other sectors which yoil are going to
equalise, - e =
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Take companies. The amount and
the extent of the dividends which
some of the shareholders get enor-
mous: 20 per cent, 30 per cent, 40
per cent. In the name of the socialist
State I ask Government to see that a
limitation is placed even on these
dividends, in the same manner as the
Government is now trying to limit
agricultural holdings.

Ahout the minimum  price of
agricultural labour, 1 certainly agree
with some of the previous speakers
that the ‘time has come for assuring
labour a minimum standard of living.
There are difficulties of course. Mini-
mum wages for agricultural labour
can only be fixed when you are in a
. position to fix the price of agricul]-
tural commodities. Yesterday I under-
stood that Government is contemplat-
ing some kimd- Bf a prize; fixation for
some of the agricutural products like
maize, etc. I would suggest that they
should fix the minimum price for all
agricultural commeodities and that
will facilitate the fixing of minimum
wages for agricultural labour.

. Shyi Heda (Nizamabad): But not as
low as they are reported in the papers
—Rs. 5-8 per maund of jowar. b

2 PM -

Shri Raghuramaiah: The price fixed
must. be reasonable. The prices must
enable the agriculturists to make both
ends meet. It must be econcmical. As
a matter of fact, we are very proud of
the achievements of the Planning
Commission in, having increased food
production. But what is happening?
In some of the States, the price of
agricultural produce has gone down
enormously, . It is slowly becoming
uneconomicai for  agriculturist to
raise, for instapce, paddy in that part
of the country from which [ come.
Therefore, in fixing a minimum price
for agricultural products, 1 entirely
mgree with some of my friends, we
should see that the prices are econo-
mical to the agriculturists. In com-
menting thus upon agricultural prices,
it is not my object to take away the
approbation which is certainly due to
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the work that has already been done
by the Planning Commission. The
work is enormous. There has been a
general public awareness of the fact
that we_are going ahead. There are
d;rﬁcuums, of coupse, and the greatest
thing which the Planning Commission
has so far done is to make the public
realise that planning is not such an
easy thing, that it is a very difficult
process, espegially when so many
crores--of people are im_f_rpived. It is
easy, of course, to decry. . I"_was think-
ing that probably the greatest menace,
the greatest danger to the success of
the Five Year Plan is not any detgﬂ-
or default on the part of the (j‘overn-
mgat. but the existence of ‘what I
‘would: call a sixth column in the coun-
try. I call it sixth column because we
have already heard of the fifth column.
In war-time, if a national of a country
_helps the. nationals of piher countries
by espionage, he is said; to indulge in
fifth column activities. In peace-time,
time in time out. when certain people
go on decrying, go on criticising what-
ever comes in the name of their coun-
try, whatever the country has achiev~
ed, and if that becomes a habit, well,
the person who acquires that habit ig
—I would ca&ll him—a member of the
sixth column. Unfortunately, those of
us who have been outside this country
lately have come to realige that there
are a good many members of the sixth
column in this country. Of late, one
of our friends -had been to Russia.
Having gone there, he has written
some love letters to some people in
this country, and in those love letters,
he has stated that the so-called dams.
in India are just like municipsl drains
when compared to the big, the wonder-
ful dams that are being built in
Russia. Well, it is a shameful state-.
ment. [ do not know whether that
gentleman has toured this country a.nd
seen the wonderful things that are
being done in this country.
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Shri Raghuramaiah: It is unneces-
cary to mention names, nor s it
possible for me to do it. because there
are so many of them going out every
«day and trying to decry the greatness
and glory of this country. I happened
1o mention this because in some coun-
tries which we happened to visit, some
people told us—they told me parti-
wcularly—that some people decry our
-country and that they are our own na-
tionads. They say: “Your own na-
stionals come and tell us that you are
«doing nothing. that your Government
is wasting money and that there is
derrible distress and dissatisfaction
.among the people”. In view of the
ibell you have rung, Sir, 1 shall close
my speech with the remark that while
we should be proud of the achieve-
ments which the Planning Commission
.has made, this is not the time for any
«complacency. We should certainly do
4 bit more to create employment in
the ccuntry, to create that amount of
@ublic confidence and public co-oppra-
tion without which it would be im-
;possible for any Plan to succeed.

Shrimati Farkcshwari Sinha (Patpa
‘East): I would have liked the Finance
Minister or' his deputies to be present
.here because I would like to deal with
the financial aspect of the progress re-
port of the Five Year Plan, but unfor-
tunately they are not here. There is
.no doubt thal India's achievernents in
the first three years of the Five Year
_Plan which have been reviewed in the
Planning Commission’s progress re-
port of 1953-54, are very commendable
in the spheres of agriculture as well as
Andustry. Agricultural production has
vastly increased. I do not agree with
the hon. lady Member who spoke ear-
‘lier that agricultural produgtion has
increased only due to the weather
-conditions. This is not a fact. Nobody
can challenge this fact that because
of the increase in fertilisers, because
of the scientific methods of production,
agricultural production has increased.
Even in foodgrains, the target that
was fixed for the Five Year Plan has
been exceeded during the course ol
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three years. Two more years are left
still to have more and more produc-
tion of foodgrains, and I think in the
course of the five years this target will
be very much increased, much more
than what we see now.

I now come to the index of indus-
trial production. My hon. lady friend
made it a point to criticise the Prime
Minister and the Finance Minister as
regards the figures. 1 was surprised
when she said that the Government,
with all their departments and
bureaux could not collect the figures,
that they have been collecting since
years and years. But how my lady
friend could be In possession of such
vast resources as to say that the Prime
Minister as well as the Finance Minis-
ter have made mistakes.

Strimati Reau Chakravarity: ji is a
simple case of multiplication.

Shrimati Tarkeshuarl Sioka- It is a
very strange case of multiplication! [
want to tell, the House that the index
of industrial production that was- ar-
rived at in the base year, 1948, was 105.
The hon. lady Member said that she
cannot believe it, because during the
war period, the index number was
very high. We cannot compare the
figures of the war period with those of
the normal times. The war period was
certainly an abnormal period and nor-
mal times caonot be compared to
those of abnormal times. But we can
find from the present report that in
1954, during the first five months, the
index figure camie to 140. That means
there was a spectacular rise in the-in-
dustrial production also. Many people
have said that agricultural prices are
falling. I do agree that they are fall-
ing, but we must remember that with
the Korean war situation, the prices
went up apnurmally high, The prices
have to, in the normal course, come
down to a certain extent, a:d here
also they had to come down. So, if the
prices have come down 1o & vcertain
extent, there is nothing to worry
about. I would like the Members of
the Conpress Party to say that there
is nothlng to worry about......
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N .

Shri G. H. Deshpande {Nasik Cen-

tral): Why only Congress? She must
appeal to the House.

Shrimati Tarkeshwari Simha:.. ..
‘because, after all, the situation that is
.at present obtaining in our country
does not indicate that the prices will
‘be falling further. I only say this to
‘the Congress Benches and not to Op~
position because it is their purpose to
make this issue a political issue. For
them falling of prices is very welcome
because they can make it a political
issue. There is nothing for me to
suggest otherwise or make &any
amends to them.

But satisfactory as all this has been,
it must be remembered that the main-
tenance of this rate of progress itself
would require more resources than are
ail present available. In reply to 4
.question, the hon. Minister stated that
the size of the Plan which was origi-
nally Rs. 2,069 crores had to be in-
creased by about Rs. 216 crores in
.order to mitigate this tide of unem-
ployment. Accordingly. the outlay of
the Plan in the present schedule, with
the additional figures, is of the order
of Rs. 2,285 crores. But during the
three-year period which ended in
March, 1954, the actual expenditure
‘has only been Rs. 885 crores. This is
really the point where we have to de-
vote all our attention. This low level
of expenditure is wvery undesirable,
«during the plan period and during the
period of planned economy. The Cen-
tre's share accounis for Rs. 445 crores
and the States for Rs. 440 crores. Even
‘in 1953-54, the actual expenditure by
‘the Centre and the States, as against
the budget provisions of Rs. 237 crores
and Rs. 176 crores respectively, was
Re. 188 crores and Rs. 167 crores res-
pectively. In 1054-55 a substantially
larger amount is porposed to be spent
—a sum of Rs. 356 crores by the Cen-
tre and a sum of Rs. 216 crores by the
States. A large outlay of this, I am
sure, will go to irrigation and power
projects.

The lags in expenditure on the Plan
whirh have come to the light must be
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judged in the context of the circum-
stances of the last three years. During
the first year before the Plan was
finalised the budget was presented. In
the second year there was a slight
recession of the Indian economy, and
the whole energy of the Government
was devoted more to stabilise the eco-
nomic system than to expand the eco-
nomy and to devote its attention 1o
the Five Year Plan. It was only in
1953-54 that the planners devoted their
energy to the implementation and ex-
pansion of the Plan. Therefore there
is nothing surprising in the fact that
there was a lag in expenditure. And
we hope that this lag will not be there
in future. The authorities say that
the lags were due to the insufficient
working out of schemes in advance.
With regard to this attitude of the
authorities 1 wish to say something. 1
do admit that allowance should po.
doubt be made for teething troubles.
But to say that the schemes were oot
worked out in smallest details is not
an excuse: and in future I do not think
that this should be an excuse thst the
Plan could not be worked out accord-
ing to the schedule because ihe daziails
of the programnmes were not worked
out. Schemes should be ‘visualised to
the smallest details and the fullest
investigation should be made. It is not
only for criticisms that the fullest in.
vestigation should be made bui with
the object of preventing recurrence of
mistakes, when the plans go wrong,
whether in terms of money or of time

»

Some of the defects, which accord-
ing to the authors of the repor: have
raused delay in the implementation of
the Plan, include the lack of availabi-
lity of certain types of eguipment.
Three vears have passed now and I
do not think it is proper for the
authors of the Plan to say there is still
lack of material to push forward the

' Plan. The second aspect they have

pointed out is that they are faced with
the shortage of technical personnel.
And the third is that they have not
been able to set up and put the ad-
ministrative machinery into gear.
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1 am very happy to know that they.
are trying to devote their attention.to

increase the technical personne! in the,

country. But to say that the adrmms-
trative mach,lnery has not been put
into gear, 1 do not think can be a good
excuse.. The. country is not going to
take it ‘as a good excuse. Most of the
Members have raised this point that
the attention of Planning Commis-
zion must be directed towards putting
the administrative machinery in gear.
There were questions by some hon.
Members and I could see the anxiety
of the Members of Parliament who
wanted to express the feeling that the
officers, the administrative machinery
is not co-operating. They are not pre-
judiced against- the gofficers. But 1 “m
sorry to say that the -hon. Minister
when answering the quesiion said that
nothing objectionable has been receiv-
ed so far. They are not: supposed to
be a body who should be sitting idle
in.this matter. Is.it a busmes,s:pf a
Member of Parliament to go and re-
port about the misconduct or jack of
co-operation of the adminmistrative
machinery to a Ministry? It is an
indication, a proof of the feeling  ip
the country that the country is not
inspired with the ‘progress of the pre-
sent administrative machinery. In
spite of the Plan—and I really feel
that the Plan as it is put before ithe
coundry is highly commendable, I am
prout to feel that no country in the
world, in a democratic set-up has put
forward such a comprehensive and
scientific plan—but to say that ‘the
administrative machinery is not in
gear is not a good excuse, and I think
the whole attention of the authorities
should be directed to that aspect.

There is another aspect, namely
shortfall in resources. PEven the Fin-
ance Minister in his speeches year in
ang year out has said that there has
been shortfall in resources. And the
States are rather more guilty in this
respect than the Centre. The Centre
is expected to raise during the 1951-58
period Rs. 726 crores. It has raised
Hs. 324 crores over the three year pem-
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iod, and 1 think at this rate it could~
raise Rs. 340 crores over the five year
period. The States are expected to
raise Rs. 532 crores during the Five
Year Plan period. But so far they have
raised during the period under review
only Rs. 212 crores. At ‘this rate thex.
woiild be able to raise only Rs. 353
crores over the five year period. We
have seen that the Centre, during
these three years, had to devote its
energy for providing funds for Central
pur’ptﬁes as well as for State purposes.”
Almost all the States have been de-
manding resources without providing
the resources that they themseives.
have been allotted to provide under
the Plan. Although the States have so_
far received Central assistance to the
tune of Rs. 122 crores, they had to rely
to the extent of about 25 per cent of
their share of expenditure under the
Plan, on depletion of cash reserves
and inecrease in short-term indebted-
ness. .Therefore the report nghm"
holds that financing in this manner of’
asmuch as 25 per cent of the Plan at
the low levels of expenditure, record-
ed in the Plan in the, ﬁrst three years,
is a matter which must cause concern.
The Plgpners have properly realised
the, importance of this matter and I
hope that they wlli devote their ener-"
gies to see that this shortfall of ex-
penditure in-the Plan is not there.

I"hat¢ so many other points to
make, but as the time is not there I
will not take the time. of the House: -«

Shri S.'8. More (Sholapur):- We
were not very enthusiastic about the
effects of the Five Year Plan; not be-
cause we belong to the Opposition but
because of the way -in -which the Plan
was framed and because the objective:
coftditionsexpected for the fruition -oft
the Plan were nbt existing. We feel
that the hundred and one problems
with which we are faced do require
very serious consideration, a sort of
consideration which is beyond party
affiliations.  But unfortunately th¥'
problems of this country are being
utilised for party purposes. I3
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Leaving that aside, the real problem
is to consider whether the schedule
framed by the Five Year Plan i»
implemented or not, whether certain
results which they anticipated as the
Plan goes on unfolding itself are being
concretised or not.

Take for instance corruption. The
Five Year Plan stated that there is
rampant corruption and that we will
have to carry on & continuous war
ggainst  corruption. 'What iz the
nature of this war, this report has not
given us any information about. That
is one aspect.

Th;n. securing public co-operation.
Berause the soul of a Five Year Plan
if it is really to do some good to the
country must be the voluntary, enthu-
siastic co-operation of the people. No
country in this world has succeeded. in
implementing any Plan worth ~the
name without securing such co-opera-
tion. What do we find? we find that
‘this Five Year Plan is'left to the ten-
der mercies of inefficiency, incompe-
tence and the wasting habits of . a
bureaucracy. This is not carrying on
the Five Year Plan with the co-opera-
tion of public. It is only bureaucra-
tising the administration working out
the Plan. Naturally, what we find is
growing corruption. Instead of creat-
ing more food and more jobs for the
unemployed, we are adding to the
corruption and inefficiency. Therefore,
it we say that we are not satisfled
with the results of the Five Year Plan,
no one, even no Congress member can
say that we are saying this because
‘we happen to belong to this side of the
House.

I do not want to utilise my time by
traversing over a Jlarger number of
areas than I should. I propose to pin-
point the agricultural conditions that
are obtaining in this country. A sepa-
rate chapter was devoted in this big
tome for the purpose of developing
sgriculture, particularly for solving
the food problem. In this Plan, on
page 180, it is said:
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“A policy of price stabilisation
must have in view certain maxi-
ma as well as certain minima. At
a time when the economy is sub-
ject to inflationary pressures, the
emphasis is inevitably on the
maintenance of the maxima. But,
if the irend of prices is persistent-
ly downward, a system of controls
with defined procurement prices
can be wused—indeed should be
used—to safeguard the interests
of the producers by preventing
prices from falling unduly. Judi-
cious purchases by Goverament at
defined prices are thus an excel-
lent device for establishing prices
and for evening out to some ex-

tent inter-State disparities.”

1 shall be more justified in asking
whether this para of the Five Year
Plan has been implemented. You
know that when ctbtrols were remov-
ed, we feared that theére will be a rise
in agriculural prices. Because, that
happened in 1947 when the controls
were raised. When these controla
were removed, immediately there-
after, Shri H. N. Mukerjee did table
an adjournment motion in order to
invite discussion about the enormous
rise in prices.. Unfortunately, instead
of an inordinate rise:in prices, which
would hit the consumer hard, we find
a precipitate fall in agricultural pri-
ces. What is the fate of this agricul-
taral community? I am spéaking with
great feeling, because the agricultural
community forms a very large section
of the picture. Out of 36 crores of
people, about 24 crores live on agri-
culture, to put it properly. Most of
thern are small peasants. What is
their fate? Shri Jawaharlal Nehru has
on many occasions said that the
peesant in India is the most neglected
creature. It is the middle classes who
are in power. The middle classes are
controlled by the vested interests. The
industrialists and manufacturers from
merely a fraction of our population.
Still, their interest is becoming the
predominent interest. Everybody talks
about capital formation, talks about
incentives to industcy. Is it not



4761 Motion re:

[Shri 8. S. More.]

necessary that we should see that
even the agriculturists get some in-
centive?  Have they been created by
God as automatic machines which can
work without the petrol of incentive?
That is my guestion to the Treasury
Benches. What is the fate of our agri-
cuiturists due to the falling prices? I
am referring to the Reserve Bank of
India Bulletin for November, 1954
which gives index figures of prices.
You will find the figures there
are very instructive. The pri-
ces of rice, wheat, gram have gone
down. Only tea has shown some ac-
cretion. Otherwise there is fall in the
prices to the tune of 16.8 points in the
case of rice, 17.6 in the case of wheat,
358 in the case of gram, 13.1 in the
case of gur and 0°3 in the case of
sugar. Take for instance industrial
raw_. fmaterials. The prices of
cotton and jute have gone dcwn;
the price of groundnut has gone down
to the tune of 50.4 points. I need not
give all these fgures, It is a very dis-
mal picture which gives a feeling of
disquiet, of something disastrous
which is going to happen in this
country. What has Government done
to stabilise the prices? That is a very
pertinent question that one can ask. I
have read in today's papers that Gov-
ernment intend to make some relief
purchases: bajra at Rs. 6 8 maund,
maize -at Rs, 5-8-0 a maund and jowar
at Its. 580 a maund. You are aware
that the peasant has no staying
power. The moment the crop is
gethered, there are so many inelastic-
ally pressing claims which force him
to take his produce to the market. In
a month or two, the produce will have
gone into the hands of the middlemen
und they will be benefitted by your
delayed schemes.

In spite of what the Planning Com-
mittee has recommended and their
declaration that they want to have a
stabilising machinery where a mini-
mum price shall be fixed and a maxi-
mum price shall be fixei and that
prices will not be permitted to go

" peasants. Look at the
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under & certain minimum and go. be-
yond a certain maximum, some ma-
chinery has yet to be devised, why
that machinery has not been devised?
The prices are sbowtng'a tendency to
fall in a precipitate manner, Yet, the -
Government in their complacency feel
that they have got the requisite ad-
ministrative machinery to stabilise
prices. They have said in their Press
Note that necessary instructions for
the purpose of purchasing these arti-
cles which are showing a tremendous
fall in prices, have been issued. But I
fear that there is no machinery worth
the name. My submission is that this
is not a wvery happy thing to think
about. It is a fact that our food situa-
tion has eased to some extent. But,
it has eased to some extent not because
of the cleverness of the Treasury
Benches or the drive of the Govern-
ment...

Some Hon. Members: Oh!

Ap Hon, Menrber: Because of Shri
S. 5. More.

Bhri 8. 8. More:... .or the vigour or
capacity shown by the planners, but
it is the small peasant who has la-
boured hard to show better results.
(interruptions),

Mr. Chairman: Order, order. The
hon. Member should be allowed to
proceed in his own way.

Shri 8. 8. More;: Are we showing
solicitude to the small peasant? Are
we showing any solicitude to safe-
guard the interests of these peasants?
I think my hon. friends from the
Congress will not be so allergic to cri-
ticism from the opposition. Facts are
facts and they must be accepled
whether the Congress is in office or
somebody else is in office. The falling
prices are going to ruin the peasant
even if the Congress is in power. or
somebody elge is in power. It is ex-
tremely necessary that all sections in
this House should stand solidly and
irrevocably for the interests of the
capitaMsta.
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Those who represent the interests of
the capitalists, whether they belong to
this side of the House or that, speak
with the voice that their interests
should be protected, that they should
be given some incentives, that they
should be given some protection. Un-
fortunately, the socalled spokesmnan
for the peasant and the landlord, are
more obsessed by their party salign-
ments and they speak with different
voices with the result that the peasant
for whom we are supposed to stand
suffers and there is nobody to place
his case.

Some Hon. Members: No.

Shri S. 5. More: My submisgion is
that the prices are going down. What
is to be done? We say we are plan-
ning democratically. But a democratic
Government is expected to take les-
sons from the conditions prevailing, I
would refer you to the report of the
Prices Sub-Committee of which Shri
V. T. Krishnamachari, who happens
to be the Vice-Chairman of the Plap-
ning Commission, was the Chairman,
and what did they say? I quote from
page 80, paragraph 112:

“We are aware of the desire in
certain quarters to reduce the
level of agricultural prices......"”

And what are those quarters? They
are the Industrial quarters, the manu-
facturing quarters. They want the
raw material at the cheapest rate. The
imperial powers were trying to pur-
chase raw material at the rock bottom
rate. Now, an iIndigenous imperial
interest is developing in this country
which is likely to go in the same
direction.

“We are aware of the desire in
certain  quarters to reduce the
level of agricultural prices, parti-
cularly the prices of foodgrains,
on the plea that agricultural pri-
ces influence the costs of produc-
tion of industry, and weaken the
competitive capacity of Indian
manufacture in the domestic as
well as in the foreign markets,
‘While we are not unmindful of
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{he importance of these conside-
rations, we are of the view
that prior consideration should
be given to assuring an
adequate return to the tiller of
the soil. Once this is achieved the
increased purchasing power of
the agricultural masses will be
adequate insurance for the suc-
cess of Industry. Any deliberate
efforts to reduce agricultural pri-
ces merely to safeguard the
interests of urban areas or of the
manufacturing industry will be at
the cost of the standard of living
in the rural areas which is al-
ready notorfously low.”

1 would request you to note this:

“The unorganised character of
agricultural interests in this
country has resulted in their case
having gone by default in the
past.” L

1 know that time is pressing, but I
want to point out that this prices Sub-
committee recommended that in flx-
ing prices, we must e into consjs
deration not only the cost of produc-
tion, but also the cost of living. Now,
here, the cost of production is not
taken into consideration. I asked on
many occasions whether Government
have any geliable statistical data to
give us th@ cost of production of the
different foodgrains, the different arti-
cles, the raw materials which are
produced by our illiterate and ignoe
rant peasant, and the Finance Minis-
ter on one occasion was frank enough
to admit that there was no such data.
Even after the prices Sub-committee
recommended this—it was a report
submitted in 1946—during the last
eight years we have not been able to
collect any reliable data for the pur-
pose of fixing what should be the
remunerative price for the peasant,
with the result that the fate of the
peasant is left in a very fluid, nebu-
lous state, and nobody is there to look
after him. .

In the Five Year Plan which was
planned by Eastern ‘Germany, they
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made it a point to say: ‘We shall fix
the minimum prices, we shall fix the
maximum prices, we shall devise a
machinery for the purpose of giving
ample protection to the peasant who
is the backbope of the country.” But,
here, the backbone is being ignored,
neglected, slighted, and possibly only
the collar-bone of industry is taken
care of.

In the progress Report, some refer-
ence has been made on page 52; they
give figures about the falling prices,
but they speak in a sort of complacent
way. They speak in a self-satisfled
manner. They seem to heave a sigh of
relief thai prices have gone down
They say:

. “The improved food situation
has also led to a marked fall in
the prices of cereals and pulses
which at the commencement of
the Plan were causing consider-
able anxiety.”

I say that this, marked fall in prices
is # marked symptom of a calamity
which 'is going to overtake this coun-
try, b if the p ts lose their
incentive, what is there for them—
nothing but despair and frustration.
Whatever gains- we ' have secured
during the last two or threp rears are
likely to be frittered away.

Again, I would refer to the interim
report of the Foadgrains Policy Com-
mittee. You will realise that the food-
grain prices as they were devised
under the procurement scheme were a
bit higher than the prices that are
obtaining now. In spite of that fact,
this Foodgrains Policy Committee
which was  presided over by
Shri  Purshottamdas Thakurdas,
5ays this at  page 20. In
almost every case they say the price
paid to the producer must be in-
creased. What was the ground for
this recommendation? The prices flx-
ed by Government even for purposes
of procurement were not remunera-
tive prices, were not giving a suffi-
cient incentive to the producer, and
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therefore they said that the prices
ought to be increased.

I would refer to one instance. Take
the instance of gur prices. Now, I
have got figures which I have no t:me
to disclose to the House, but the cost
of cultivation per acre for sugarcane
comes to Rs. 1,900. And what is the
actual price the peasant gets?—some-
thing like Rs. 1,400 to Rs. 1,500. So,
the peassnt is likely to suffer a net
loss of Rs. 400 per acre. Is it going to
help the situation in the country? If
the production of sugarcane goes
down, our sugar situation becomes
not sweet, but difficult, bitter, and
what will happen? Government will
have to' come out with an import
policy. They are not prepared to take
into consideration-the interests of the
indigenous peasant who is bearing all
the burnt, who 1§ carrying all the load
of the difficulties on his broad should-
ers, but they are prepared to give
better prices to the producers from
other countries when they go in for
import.

I do see that you are persisting with
your bell, but I say it is high time for
Government to realise that they must
take into consideration the interests
of the small peasants who constitute
about 65 per cent of the total popula-
tion, and that alone will save the

suar Mramt &% darne & @ % Py



3767 Motion re:
& o | gt wEn & oA wo WA
Fod FT e wEe & o i AR wo
g ovd W Tuw wge & waet ot
f99 T AT WE oo HUEG EUA
dzwr # | @ @ AT swo U T
&< w7t o adton 78 g te ot A
afe aEt # AR dW F wwoo wAHE HIE
T WER wER &A@ S 98
gatedt 7@ @ Wi W oew ¥ 3w R
?aa‘:j‘d’i‘ﬁwwﬁmahmﬁd
e quiE Fa g

dfew 7w & A e 7w e R

%
9
57

it
i
11
113t
4%

ER

@ W g W T ow @ wE R
i g wre & ¥ 9 77 w7 ol
T g & | A W@ ke AR 00
air #7 s § 1 9m gt dgam
e e b gwwr wmef § gEd
m&*-‘?ﬁaﬂiﬂmaﬁwﬁ’ﬁ

11

22 DECEMBER 1954 Progress Repori of Five

3768

Year Plan for 1953-54
fy ot ad wuR & Wi ot aww W
g T @ A W@t A g, Wy oft

faw & Pegay @ww @ @ ap g o
T wEeE # g e 98 FF qiews
drf I dwomd Egw AT A
won # dfew gw # @ty @w A E o
# ad s I g 1w o A dis' g=
# P= Pegay ofew @ dEcTEe A g
Fram o7 G FER A go do FTIR
@ P g # T o 0 & T AT &
b at e g geER T Edgd #
Peg arem # AT QT § IH T AT AW
Tz g Pe A # ww w0 wod & g
fvet & 7% m | g avR W7 OF g
FeaT @ aew & o ot g gan € taw
# wur o & by ag wad (0 =W
gty @ v ow & e | A T
Pt 2t ot wf @ ww P @ avER
mz awm # omgrRt afe @ i wALA
o & PFord aE A T EES
w2 g g A war € b S e
et 1 # = Peuet @ AW o A
#1

Mr. Chairman: Is it economic price?
ato 7ordh Farw : #° o w2 ey o P

o @ v & 9 s are wEEed &
ged fgpomw d am gmad Al W



3769 Motion re:

[atuR] o Tl
‘ghitas mgw T & ) dfer
TTEN A OF FIH IO & AR I HIA
% vort & fae & ot 7 ot ot ToE
o TR ol @ o
g & I amt st ot aon gven w5t
AR s R A do 7
aft T e A wiE dEr T aww
# IEg T UF WE TS HYW Qv §
et ot e @ P g aft amt
@R AN -

o e R (R anh) o Peemt
&t g=tte & wig der AT FewH wEA |

wto verdh Py : @i, A @t P F
feo'y Patrht oft o= ot o dur A
= gwd wits wiw & I A w
sRTd TR g o oed & Pawr @ aw
& g g & g ¢ Al am T Pew
wt aw # ww gErar At A 7w e
Px or #t Pedw Mt A ¥ e
wrsht Pttt vy At

# ad s w Ps Peur 4 gw
gn =t araet # Pon ow wgw A
wen o fem & ) g @ o A W,

# Mo o v B Tyw F w3 Ve €
i dgw A A o o wwd
Frgwem w wrd @ An AW
ETwtae wreAtar =t aww & 1| o wita

Ry

Py woF Yret o 7 A 1 Fw A @

22 DECEMBER 1854 Progress Report of Five

Year Plan for 1953-54

wiv T w1 R Al vy o vy wvd
FmoEd Fra @ &g W
oy v # fen Paw w iy wud w5t
aEra & 1 o & F go dto ol =t
wray aEwm o ot # 1wyt oy Wt
ww & 5 gom ww qw g g oA
@ v % T 7z 7z sitww wvw P
TN & FW A @A ¥ fee 5 I
da o P sty @ dew, aven
wt qrg vvd It WEW Fr@ awdw TN
1 arft Peurt # wa @ Pee g
# o1 w9, ora qg wE § Tw gw aw
w1 wzaw EtE it @ e Tem g a
qo do H wawr ot fear s A
g son agm & M5 gw i 2 @
i & T ot at F b ol feae el
# Fer 5T vy g www € A gw
& go dto # Pergry oft an 3@ & 1 Pernr
o Adt ot P @ 7 wwd g dw
Prdesr # P owpm w Ay wE A A
at o freelt @ wTew 2 qw @
¢ dumr wren 1 w i & 1 AT
s dnaiuiwnd by daw
WYET § WTEeT I @ Te¢ SO &T
siasv A frmargwm ¥ 1 R @
t e wvd TEd oiw @ @ F fed
ot Paw & daw wewn F "o 6 #



S 377 Motion re:

wEd w8 to ran & of B 3R ot
wtiywr wem e e Wl d e

_Shri T. Subrahmanysm (Bellary):
This debate provides today an op-
portunity to have a sort of stogk-
taking and an assessment of what bas
been achieved and what remains to be
achieved with regard to the imple-
‘mentation of the Five-Year Plan. This
great national undertaking was taken
up with a view to utilise the material
and human resources of our country
for the purpose of eradicating poverty,
providing employment to all the people
and raising the standard of life of our
countrymen.

While we assess what has been
achieved, we should also remember
the legacy that we have inherited
from the past foreign rule, There is
room for criticism and for differences
of opinion, but an unqualified con-
demnation of what has been achieved
and a deliberate attempt to inculcate
opposition to the implementation of
this great Plan is, I say, almost
¢riminal You remember what a
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crisis we had to face in our country a
couple of years ago. There was a seri-
ous food shor.age and then we had to
import from America 47 million tons
costing nearly Rs, 216 crores, Every-
where it appeared' as if there would
be a breakdown on the food front, Qur
Government took courage, our country
gave them support and the plan was
implemented. Nature also was bounti-
ful, helpful and favourable. There-
fore, we tided over the crisis, All the
%004 controls were removed. In  this
connection, it will not be out of place
if I mention here that I took a very an-
xiopus and ®armest part in seeing that
these food controls were removed. I am
gratified to note that against the tar.
get of 7-6 million tons of increase in
foodgrains, we have actually got an
increase of nearly 11-4 million tons in
the third year of the Plan, With re-
gard to cotton also, there has been
some increase, Bit there is a shortage
with regard to sugar and jute. With
regard to sugar in the first year
production was rearly 15 lakh tons.
Then there was a decrease because
there was a fall ‘n the price of sugar-
cane. Now, ad attempt is made to
star: more sugar factories in South
India. In Bombay, 11 co-operative
concerns have been given licences, in
Mysore there is one cooperative con-
cern which is in my own district of
Bellary which has secured a license.
In this connection, [ would request the
Ceniral Government to provide these
co-operative concerns with as much
financial assistance as is possible and
see that these undertakings are success

fully implemented.

Then with regard to irrigation and
wower, the immediate programme fs
expected to add 85 million acres of
new irrigation and 171 million
kilowatts of electric power up to
March 1954. More than 28 million
acres have been or are being brought
under irrigation and an additional
capacity of 450,000 kilowatts is there,
In this connection, I must say that we
must pay special attention at this stage
with regard to the development of the
acreage that is to be brought under
irrigation. Big dams are being ~op
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strucied. In my own district, the Tun.
gabhadra project has been constructez,
and canals have been dug. We should
immediately attend to the problem of
completing disiributaries and seeing
that fields and lands are levelled to
make them fit and suitable for irriga-
tion. For this purpose, the ryots and
villagers require some long term
loans; otherwise, they have no re-
source§, Day before yesterday, the
Finance Minister was pleased to make
a statement according to which he was
thinking of starting a commercial
banking institution to provide credit
facilities for rural areas also, I ap-
peal to the Government that this
should be implemented and given
concrete shape as early as possible so
that either the local land mortgage
banks or other banking institutions or
the local State Governments, by
means of taccavi loans, may be able
to provide enough credit facilities to
the villagers and peasants.

1 must say a word with regard to
industries. Our index for 1953-54 rose
to 13¢-3. Chittaranjan produced 64
units in 1953-54¢ as against 17 in
1951-52 and the 1955-56 target is 100
locormotives, This is proceeding well,
With regard to steel. 1 am afraid we
are not making as much progress as
possible. It is gratifying to note that
in Rourkela a plant is being installed
with the help of German experts.
Some Soviet experts are nuw in
India with a view to help Government

to start a third steel plant, In Bellary

we have very excellent iron ore of
the most precious guality and in
limitless quantity, That has been
recommended by Mysore Government
—it has come out in newspaper report
—and I hope that the Government will
take up consideration of this matter,
One word I have to say with regard
to small cottage industries and wil-
lage industries. For lack of finance,
marketing facilities =2nd technical
assistance. these smai-scale industries
and village industries have not re-
ceived that adequate and practical en-
couragement they should receive,
During the Plan period, Rs. 15 crores
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were provided .for . expepditure -gn
these cottage and village industrles.
But actually Rs. 149 lakhs were spent
in 1951.52, Rs. 29'3 lakhs in 1952-53
and 79 9 lakhs in 1853-54. In addition,
financial assistance to khadi and hand-
loom has been provided from the cess
fung expected to be Rs, 6 crores per
year, I must say in this coanection
that the hon. the Finance Minister
and the hon. the Commerce and
Industry Minister have given very
great assistance to the khadi and
handloom industries, I am afraid that
the Textile Inguiry Committee Report
which was submitted to us recently
does not give sufficient encouragement.
It actually depresses the handlom
industry. The estimate of handlooms
in our country. according to one ver-
sfon, is 2:8 million: according to an-
other, it is L;5 million. These are the
limits. The d®pendents on these
numerous handlooms are several mil-
lion. According to one report, the
number is 15 million and according to
another, it is 20 million, The whole
mill industry employs only about
7.50,000 people in the organised cot-
ton textiles, -about 50,000 people are
employed in power loom units. The
mill industry produces about 4,800
miilion yards, The power looms pro-
duce about 200 million yards., Hard-
looms produce about 1400 miilion
yards & year.

According to the Textile Inquiry
Committee report, the employment
potential in the handloom is very
great; it is 20 times what # is in the
mill industry. If the recommendations
of the Committee are implemented; X
am afraid the handloom industry will
be ruined, They have said that im
some areas all these handlooms should
disappear and power looms should
take their place. Of course, some
automatic looms are also recommend-
ed. In this connection, I must say
that I am positively opposed to the
introduction of power looms in this
context, because while we are trying
to provide employment to as large a
number of people as possible, we
cannot afford to take up a pmcesg or
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an idea by which people who are
provided with employment will be
" deprived of it and thrown out of it
in the years to come, Day before
yesterday, the Finance Minister was
saying that in a decade about 24 mil-
lion people will be provided with
employment. But the proposal to
introduce power-looms is not a thing
which is going to help. I am mnot
against the improvement of hand-
looms; I am against outmoded looms
and uneconomical looms. But we
*must see that these looms are re-
placed by better looms, better type of
looms, by which the production rapa-
city will be increased, the output will
be doubled, trebled and quadrupled., I
am certainly against a process which
throws large numbers of people-—lakhs
and millions of people—out of em-
ployment and creates a problem, a
terrific problem, on account of which
there may be a breakdownm of the
ecomomic structure altogether,
3 pM,
Now, the idea should not be for
having labour saving machines but
for labour utilising machines,

I will refer to only one matier,
that is the small scale or village
industries. The Ford Foundation
International Planning Team for
Small Industries recommended the
establishment of four regional insti-
tutes of technology for small indus-
tries which would act as agencies and
assist the small industries in improv-
ing their technique of production and
management etc. There is nothing
wonderful about this recommendation.

At the same time I must say that it -

is a very helpful recommendation.
_ Some time back, 1 put a question to
.the hon. Minister for Commerce and
Industry ang said that the matter of
finalising an improved charkha should
be taken up - by the Government
Technological Institutes and it should
not be left only to the All India
Spinners’ Association. In the last
exhibition a charkha was exhibited
which had four spindles and which
could produce three to four times the
yarn that can be produced in an
ordinary charkha. The yarn was also
uniform and strong, This matter
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should not be left to private agencies
only and should be taken up by Gov-
ernmeat, For the last 35 years we
have been trying to improve the
charkha by which the spinner would
be able fo get three or four times
more yarn and which will put more
purchasing power in his hands, It has
not been done till now. I submit that
the stage has' been reached whea
priority should be given to this pro-
blem and this must be tackleq at
once, There is a great deal of urgency
about this matter. I have no objection
even if these charkas are manufac-
tured in large factories but it should
be neat, plain and efficient—something
like the Singer Sewing Machine and
should give an output of three to
four times. and give more purchasing
power to the spinner.

Shrimati Oz Palchoudhury (Naba-
dwip): After hearing all the speeches
I certainly think that no ‘ism’ is going
to be of any use to us. It is national-
ism that we need.

Pandit K €. Sharma
Distt.-South): Ladyism also.

Shrimati Ila Palchoudhury: I sup-
pose so.

Our plan is certainly based on a
nationalistic spirit. I heartily con-
gratulate the makers of the Plan. It
goes without saying that it is very
good. How far the implementation has
gone, whether it is enough or not is
a matter for consideration, It is quite
true that in a welfare State if we are
fo have all the amenities that we

(Meerut

- want, the nationalisation of various

industries must be there and we must
not be frightened to go ahead with it.
An Hon. Member opposite. said the
other day that “money is muck” I
agree that money is much. Tt is the
amenities that money can bring that
really matters, If we are to have
better conditions. better educational
facilities, better hospitals, better health
facilities, then we must have
more  money. How are we
to get it until we nationalise the
industries that make for the develop-
ment of the country? Private enter-
prise could not do this. That is one of
the things—as another hon. Member
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opposite put it to the House the
other day. What have we learnt from
Russia and China? I think what we
could learn with profit is getting for-
eign aid. China bas taken aid from
Russia and Russia took aid from
America and England dJuring her
building period. We need pot be apre-
bensive of taking foreign assistance
on honourable terms, because, it is
quite true that ultimately it is trade
and not aif that we want. We want
free trade and even importing is not
so bad it we can get un to exporting
matter more than what we import, It
has been said that politicians think
of the next elections but statesmen
think of the next generation. It is on
this basis that we must builg and the
Plan will undoubtedly lead us on to
~build for the future generations.

A vast field yet remains for private
enterprise, I would recommend that
the Industrial Finance Corporation
and such like bodies—though much
fault has been found with the person-
nel of these bodies and I am not
competent to say who should be there
and who should not be there—should
help smaller private indusiries meore,
‘because private industries form a
wvery big sector. It has become the
fashion to have a lot of loose talk
about nationalisation of every thing
and also to hurl invectives at indus-
trialists, In the private sector, there is
much scope for developing employ-
ment and giving revenue to Govern-
ment, I have got train figure. If you
only look at the private sector from
the employment point of view, it will
be found that big industries like
cot'on  textile, jute., engineering,
metals and minerals and chemical and
others give a total employment for
13,94,000- workers and factories and
plantations employ another four mil-
UYon and odd workers. If all these have
an average of four or flve persons
dependent on them, then approxi-
‘mately more than 16 million people are
directly interested in the continuance
‘arid proper functioning of private
enterprise.
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In this connpection, 1 would say that
in the Five-Year Plan more stress
might be laid on the private sector,
and that they may be helped in every
way. Improve labour conditions by
legislation. Impose your taxes where
there are bigger profits and thus in-
cfease your revenues but not
to the extent s0 as to dis-
courage the industrialist He must
have a certain return for his brains,
work and risks. George Cannins—I
think—said, many years ago, “In mat-
ters of Commerce the fault of the
Dutch, is offering too little and asking
too much!” It would not be feasible to
ask too much in that sense of the in-
dustrialist because after all human na-
ture is humen nature.

Why is the industrialist or the
capitalist necessarily anti-national?
Have we not had-people who had a
certain amount of money and yet who
were nationalistic? Did not Subhash
Bose himself come from a family that
was well placed? Is not our Prime
Minister the product of a family that
had a certain amount of wealth and
is he not one of the most ardent na-
tionalists? Why should our industri-
alists be necessarily anti-national? I
have never understood it. To get the
best out of the private sector and the
public sector would mean a thorough
co.operation and co-ordination bet-
ween the two. I am sure the private
seclor would not be backward in
Putting forth their efforts for nation-
building, It is the human element
that counts and nothing else does
count. There may be bad industri-
alists but I assure you there are bad
peasants as well. Now that we have got
over the difficulties of partition to a
good extent, I think, the private sec-
tor should have a little more help in
the Five.Year Plan if it were at all
possible. ’

In the various notes that have been
supplled to us in the Progress Report
there is a mnote on machine tools.
There is one point which I would like
to bring to the notice of the Planning
Section, It I may. We are yet Import-
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ing about Hs. 1983 lakhs worth of
machine tools and there are 14 fac-
torie; which are manufacturing them.
This is an industry which goes practi-
cally hand in hand with the basic
{ndustries, hence, it is very important
and for this reason I think, it should
get more help for establishing itself.

There is another industry that
causes a lot of apprehension in the
public mind as far as we can make
out when we go round our constituen-
cies. It is the tea industry as it
_stands today. It has a lot of foreign
capital in it. It is sold by foreign
agency houses and shipped by foreign
shipping. If there can be some policy
of Indianising these things, then, 1
think, the Plan would find more sup-
port. This policy should be enforced
a little more.

Secondly, when Government Eives
orders, surely the Government orders
should have the first priority in our
own factories and it should not be
given to companies  with forelgn
capital.

Therearealototthlngs:aidhythe
Trade Unions. My submission is that
members of Trade Unions, must
realise where their real interest lies,
what conditions are really good for
the country and what is not good—
even for the Trade Unionist himself
jabour must Trealise that & strong
trade union is very good but that
trade union must be practical and
{air. Honest discussion can get over
most things.

Regarding the publicity of the poli-
cies of Government, I think the Press
today must take a very great part in
making this reaily understandable to
the public. The Press in India is
second to none it is one of the finest.
1t is vital and live, not muzzled and
dictated to, hence the Press must
enthusisctically take up the objects of
the Plan and put it in the right way
so as to create, guide and form public
opinion.

The publicity of the Plan itself can
be taken up much better by the In-
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formation and Broadcasting Ministry
than by pamphlets. Pamphlets are
read by very few. The rural parts of
India can be reached by the Broad-
casting Ministry if that money was
spent on mobile vans and various
stations that would give publicity to
the Five Year Plan.

On the refugee problem, I would
only stress this bit that Rs. 32 crores
have been granted to West Bengal. No
doubt it is a large amount of money,
but really the scheme needs vast ex-
penditure and I would recommend
that some more money be granted to
geal with this problem. It is not only
grants and loans that the refugees
need, there must be some way of
lboking after them after the rehabilita-
tion has been done. When they have
invested the money in land, surely
they must have something besides the
30-acre ceiling, because thirty acres
of land would not give them a living
in many places and they will be made
refugees again! In this connection, the
displaced person must have some
special conditions. Whenever we are
offered a Chinese or Russian pill as a
panacestorallou.ri]]s.[malways
reminded of a story. There wa: once
am:dandhenldtohispaﬁentwho
was very 111, “Look here, there is only
one cure I can give you and that is
that you have to swallow a whole
cocoanut.” The patient said “If 1 do
that, vaidraj, I will die.” The vaid said
“Well, that is just it tiil you die—you
can’t be cured!” The Chinese or Russian
pill, taken as such, would mean death
for us! Our own policies and plans,
administered with thought and imagi-
nation will, I am convinced, see us
through.

Sardar Hukam Singh: I do not want
to minimise what has been achieved
so far by the. Planning Commission
and I do appreciate that whatever
has been done is for the good of the
country. Moreover, Shri Nanda, our
Minister of Planning, was so apologe-
tic in his defence, so docile in his
speech and so weak in his tone that
it will be sheer cruelty if we critichse
him severely.



a8 Motion re:

Pandit K. C. Sharma: Pity him or
sympathise with him,

Sardar Hukam Singh: He began
with his faults and concluded with
his achievements. That is a good
process and I appreciate it, but there
are certain difficuities which [ must
bring to his notice and consideration.
The first is a complaint that I have
to make and it is this. He agrea: with
me that there has not been any im-
provement in the machinmery that is
to execute the Plan. That is most
essential. You might plan anything
and you might write out volumes of
very high standards, but it depends
upon the machinery that is to execute
that Plan whether you can achieye
anything or not, This was remarked by
my friend, the Maharaja of Bikaner,
about some officers in the service of
Rajasthan, that is, that everybody
thought that he who would not ac-
cept a bribe is a fool, and I also
‘endorse that there is such a feeling.
because people say:

gt F @t qF 7, 7 A

There is a loot going on on every
side and one who does not participate
In it is certainly a fool, He will repent
because he does not take advantage
of the opportunity that is offered to
him. Therefore, the first thing that
the Minister ought to set his atten-
tion on will be to improve the machi-
nery so that this work can be done
more efficiently. There was a quection
this morning that the District Magis-
trates are left with these tasks and
they are overburdened with other res-
ponsibilities and they have not the
spare time to attend to these things,
these meetings etc. and therefore the
functions that these Advisory Boards
have to perform do suffer. I have also
a little experience of that. Perhaps
without consulting us, it was thought
advisable that Members of Parliament
and Legislatures should be associated
with these Advisory Councils. Within
thase two years 1 have been called
many a time, but I'could attend only
once, and when I went, I found that
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the District Magistrate came about an
hour and a half late. We sat and
waited, and I do not blame that man
because he might have other duties to
perform. But how could there be any
enthusiasm for the Members of Par-
liament or of State Lgislatures when
I myself going after two years, found
that the presiding officer did not come
and there was nobody to take the
initiative to conduct the meeting.
When some of us thought that we
could transact the business in the
absence of the presiding officer, the
District Magistrate, the officers cver
there said that that was not possible,

Then, there is another Advisory
Committee and {rom them I have been
receiving notices for meetings. After
three or four meetings, the officer
concerned wrote to me that he would
report to the higher authorities to
reconstitute the advisory body be-
cause the Members of Parliament and
the State Legislature were not attend-
ing at all. I just sent him a reply that
that was very good. These meetings
are fixed only a day or two before and
then the notice is sent. Sometimes
you get the notice after the date of
the meeting. Anyhow, it is not pos-
sible for us to attend the meeting at
such short notice.

Mr. Chairman: In Gurgaon and
Hissar districts the meetings are
fixed generally on particular days of
the month.

Shri U M. Trivedl (Chittor): That
is because you are there.

Sapdar Hukam Singh: We do not
know on what date the meeting will
take place.

~ Shri B, K. Chaudhuri (Gauhat{):
Even during Parlisment sesslon we get
notices of such meetings. (Interrup-
tion).

Sardar Hukam Singh: Anyhow, it
is not possible for us to perform any
useful functions. Therefore, I would
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request the hon. Minister to recon-
sider thede things, and If really they
have to do any useful service, some
revolution should be brought about
so far as this thing is concerned.

Now come to land reform. I am
only making suggestions ang 1 cannot
make a long speech. I am in favour
of equitable re-distribution of land
and 1 do not like the intermediaries to
continue, I am against the big hold-
ings of these jagirdars. There is an-
other problem as well, and it parti-
cularly exists in the Punjab—I do not
know if it exists in other States. We
are peasant proprietors and we .
fixing the ceiling as well. I do’' BEE
know whether there are any StMef "
States where this is done, but it will
do good. Auyhow, I am in favour of
giving land to landless proprietors.
There is anothier class which i going
landless, and that is not being looked
into. In ‘the Punjab, there is a good
number of peasants who have un-
economic - holdings—having ome acre,

"two acres or three acres—and they
depend upon agriculture. Such peas-
ants used to get their neighbours'
lands, Where the neighbour had, say,
25 acres and he kept only 12 or 15
acres for his ownaplough and bul.
locks, he used to spare the remaining
10 acres for this small temant, which
he would cultivate as a tenant, and in
that case, he can continue in agricul-
ture to maintain his family. But now
when there is the law that &2 man
can claim and keep to himself what.
ever he can cultivate himself, cer-.
tainly that man is very jealous of the
tenant or cultivator because he
thinks that this cultivator might ap-
propriate that piece of land ana
might become the owner. Therefore,
he is shy of it and he does not give
that land even to that tiller for cultiv.
ation. The position becomes that this
man is a small holder and he has un-
economic holding. He is not allowed to
till his nelghbour’s land because the
other man has the fear that this man
might become the owner of that part
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of the land if it is given to him for
tilling. Therefore, he is thrown out
and he does not get the land, and he
is left with one or two acres. We are
focussing our attention on the land-
less labour. That is all right and I am
also in their favour, but what about
this poor man, who wants to stick to
agriculture but is thrown out? He
cannot leave his land and go to the
town for labour. He has to remain
there on the land and starve there,
and he cannot be given. fresh land
because he is not a landless labour.

Mr. Chairman: You want that he
must have an economic holding?

Sardar Hukam Singh: Exactly; that
should sttraat the first attention of
the Planning Commission. When these
land reforms are being introduced,
those persons who have .uneconomic
holdings should have preference, even
over those who are landless, because
they should be retained in that job
finst of all and they do deserve our
sympathy.

Then there is another -industry to

which [ want to draw the attention of
the hon. Minister. During the last
sessian also there was a one-hour de-
bate about the automobile industry.
~The Minister for Commerce and In-
dustry admitied that so far Govern-
ment had not been abled to do much
and he gave us an assurance that
perhaps, next time he came here he
might give u: certain concrete things
I now ask the Planning Minister
whéther really something is being
done in that direction or not.

The automobile industry is very
-1 ST 31 9¥5n8daq ‘ajqissod sSE UOOS SB
quired in times of peace as well as
essential and we ought to develop it
war. We had about 12 assembling
plants. Now the production pro-
gramme has been taken over by the
Hindustan and -the Premier Auto-
mobiles, Even their instalied capacity
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[Sardar Hukam Singh]

is not being utilised, because the
demand is noét sufficient. The Tariff
Commission was asked to go into the
quastion. That Commission made a
thorough enquiry and it made certain
concrete suggestions in that direction.
But what was the result? They advis-
ed that the States should adopt a go-
slow policy with regard to nationalisa-
tion of transport. In that case only
could the demand increase. But what
do he find. The States are going on
a wreckless speed without having any
definite or phased programme which
the Planning Commission has asked
them to submit. They are nationalis-
ing it. Even in the Progress Report
for 1853-54 it is put down that the
licensing policies of some of the
States are responsible for retarding
the growth of this demand. When I
raised this question last time, I gave
some instances. The Punjap Govern-
ment has been issuing licenses from
week to week. With the Damocles
sword hanging over the head of the
operator, he is not inclined to go in
for new vehicles. The operators are
not against nationalisation. Let it
come. By all means, we would wel-
come it. But Government should have
some policy. The Planning Commis-
sion should draw up a plan according
to which the States should proceed,
or putting it in a reverse way the

States should submit their programme-

to the Planning Commission for the
Planning Commission’s decision. In
that case each man may at least
known when he is to hand over his
vehicle to Government, and he will
adjust his programme in that way.

MNow the policy of nationalisation
of road transport has been going on
for the last eight or ten years. Some
routes have not been acquired; but
because the licensing period is re-
newed from week to week or month
to month, no replacements have been
made and therefore the demand for
motor vehicles bas remained low,

When I raised this question last
time on the floor of the House it
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was taken notice of and in ome regioo
Jullundur.

1 remember when the time came:-
for renewal of the licenses, instead
of renewing them for a longer period,
they said: “You go on now; they will
remain valid from day to day.” Previ-
ously the validity of the licence was
from week to week; they now said
that they will be renewed from day
to day.

Mr. Chairman: How could that be
managed? How could license be taken
every day.

Sardar Hukam Singh: That is ex-
the difficulty. The authorities
the operators: You go home;
we want we will take it over;
is no question of any further
renewal. Is it possible for the auto-
moblie industry, which is so impor-
tant for our country, to be developed
under these circumstances?

When I wrote to the Planning
Commission they replied to the effect
that they had asked the Punjab Gov-
ernment to submit 8 phased pro-
gramme, and when that is received
they would take a definite decision.
There was a statement of the Pubpiab
Minister that he had submitted a
phased programme and he was going
on with nationalisation. But I remem-
ber to have read somewhere that the
Planning Commission complained that
they had not received any programme.
I do not know which of the two is
correct. Anyhow, if the Governments
want to take over the road transport,
the operators are prepared for
it, but there should be some defi-
nite programme by what stages it is
going to be taken over, so that these
citizens might not suffer, and the
whole capital that is invested in it
might not be ruined. That is also
national capital.

One thing more: that is about
Singer sewing machines, This is &
very important industry. There are
geveral units in the country that have
been producing these machines and I
feel that we can be independent of
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all imports if we chalk out a definite
programme. There are about 250 units
in North India and they are producing
a good number of sewing machines.
They compare favourably with those
that are imported from abroad. Even
in Ludhiana alone, the investment in
this industry is about Rs, 28 lakhs.
About 6,000 workers are engaged in
this industry. :

The Tariff Commission has recently
recommended that the protection en-
joyed by this industry should be
withdrawn. I am not opposed to it
If it is felt by the Tarif Commis-
sion, an expert body, that it is not
necessary to continue protection to
this industry, I would not oppose it.
I am told that about 7,700 machines
are being produced; 90 per cent. of
the components are produced locally;
the remaining 10 per cent. is imported
from abroad. Japan is the main coun-
fry from which this 10 per cent. is
imported.

One fact which I wish to bring to
the notice of Government—I wish the
Commerce and Industry Minister
were here—is that the licenses for
the import of this 10 per cent. were
not given to the actual consumers.
Now there is an association of the
producers at Ludhiana. They want
that the license for the import of
these components should be given to
them. But that licen:e is not given to
the actual users, but to thousands of
other persons who are professionals in
imports, They import the parts
that are needed here and
they pass it on to the industry at
flve or six times the value, and in
some cases, I am told. ten times the
value; because these components can-
not be produced here, these manufac-
turers have to go in for them at what-
ever price they can get. That black-
marketing can only be stopped if it
is planned like this: that the actual
needs of the consumers or of those
manufacturers are ascertained and
licente is given to them directly, or,
it should be ensured that they get
the partz that they require at reason
gble profits. But this is not happening
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and the industry is suffering. There is
danger that they might give up their
business altogether. Therefore, I re-
quest that this might also be  looked
into. The Planning Minister might see
that this difficulty is removed.

DELIMITATION COMMISSION
(AMENDMENT) BILL

Shri Barman (North Bengal-Re-
served-Sch. Castes): 1 beg to present
the report of the Select Committee on
the Bill further to amend the Delimi-
tation Commission Act, 1952,

Mr. Chairman: I have to inform
the Members that copies of the Select
Committee's Report, which gre being
stencilled, will be available at about
4 p.M. at the Table Office.

MOTION RE PROGRESS REPORT
OF FIVE YEAR PLAN FOR 1053-54¢—

Contd,
® W (R FE) ;8 A
d A wET @ W W AW g R
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Shri Velayudhan: When 1 was
hearing the speech of the Planning
Minister 1 was trying to compare it

_with the speech made by the hun.
Prime Minister, who is the Chairman
of the Planning Commission, in the
Development Council meeting that was
held in November last. During these
last five or six months we had come
acro:s a lot of speeches, commending
as well as criticising the progress of
the Plan, from the planners as well
as from outsiders. When I compar-
ed the speeches of the planners as
well as the speeche: of those who cri-
ticised the Plan, 1 cowdd discover that
the bitterest critic of this Five Year
Plan was the Prime Minister him-
self. You might have read the speech
made by the Prime Minister in the
Development Council. 1 was to
some extent amused to read it be-
cause it was a downright criticism of
the Planning Commission’s activitie:
and its progress.

What is the reason for this apolo-
getic appearance before the House of
the Planning Minister in  regard
to the activities of the Planning Com-
mission during the past three and a
half wears? I do not blame him at
all. Berause 1 have felt that the
whole basis of the Five Year Plan,
the whole philosophy behind it was
ba:ed on a kind of an  imperialist
economy, baged on an economy of ex-
ploitation, based practically on an
economy of extortion of the millions
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of people of this country. A plan
like this will not satisfy the people
of India. During the last two days
we were having the discussion on
the economic policy. And  yesterday
the Prime Minister himself bluntly
said that not only the objectives but
the approach to the planning for ple-
nty for the people of India is a soci-
alistic approach. I do not know, there
was a terribie confusion, a terrible
conflict in the mind of the Treasury
Bench itself, in the mind of the party
in power itself. Otherwise thisPlan
would not have been a haphazard
development, otherwise it could not
have been minimised by the people
of this country. The Prime Minister
was saying the other day that there
is a section of people who are under-
rating the progress of the country. I
must humbly say that I am proud of
the progress made by the country in,
the last seven years. Wherever we
go we see great national activity, un-
precedented in the history of the
world taking place in India today—
such an unprecedented and intense
national  activity not to be seen in
any country in the world, either Eurcpe
or Russia, except China. This
progress is there. But I am not
willing to give credit for this to the
Treasury Bench or to the Congress
Party which is in power. It i; be-
cause of the basic factor in  which
we are placed, in which India is
placed today. That is why this
national activity is now seen all over
the country. It was here that this
opportunity should have been seized
by the Planning Commission, by the
planners by the Congress so as to
see that a target i: fixed and achiev-
ed in the swiftest and minimum time
possible,

Yesterday when the Finance Minis-
ter spoke on the economic policy he
put a target of employment in  the
country for ten years. Do you think
that the country is going to wait for
ten years for full employment? It is
impossible for a country where milli-
ons of the people are peasants, where
millions of the people are workers,
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where million: of the people are
suffering on a starvation basis. It is
impossible to wait for ten years for
full employment.

There is nothing lacking as res-
ources in the country; there is
nothing lacking asco-operation in the

country; there is nothing lacking as -

technicians in the country. The
Prime Minister himself when he
spoke in the Development Council
reterred to ‘*his. There is something
basically wrong when we have plenty
of technicians coming that there isa
clamour and a complaint that there
ig lack of technicians. He said blun-
tly that it was a ridiculous position.
If we want engineers in the country
we have got thousands of people com-
ing over. But at the same time if
we go to the Planning Minister, Shri
MNanda. or his officers, they will say:
we have no: got enough engineer:, we
have not got enough technicians.

Therefore. the Prime Minister has
bluntiy stated that we must make
use of the available resources in the
country, whether we have got techni-
cians or half-trained men or even un-
trained men. We cannot wait for
long and allow time to pass to gear
up the machinery.

Turning to my State which I think
has been a problem State for India
during the last 15 or 16 years, I
must say that the  unemployment
position in my State is most acute in
India. I am very grateful to the
Finance Minister as well as to the
Prime Minister for giving a lot of
attention whenever gquestions regard-
ing Travancore-Cochin come in.

Komarl Annle Mascarene
drum): They are not doing anything.

‘Shri Velayudhan: When 1 say I
am-grateful to the Government, I am
not saying that I am satisfied with
what  they have done. I .nurt
say that the problem in my State is
tremendous, It is an  import-
ant problem. ‘It is a problem which
will have great effect and in-
fluence on the future political set-up
of India. There is great unemploy-
ment in my State. In the statistics

{Triva--
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given in the report of the Planning
Commission, it is stated that we have
made use of about 43 per cent. of the

_grant that is already given. At the

‘same time, there is a Budget deficit of
Rs. 2 and 2/3 croresin that State. This
i: a kind of capitalist economy which
is in force at the moment. But, I
must admit, as the Prime Minister
pointed out yesterday - that the lar-
gest investor in the country is the
peasant or the worker and that any
plan of economic development will
have to be based on the peasant or
the worker.

There is political uncertainty in
my State: an uncertainty created not
by any of us, but, I may humbly say,
by the Congress party in the State it-
self. Ii is said that we are in the lap
of the President’s rule. We are alsc
told that the Congress is coming into
power again through some backdoor.

Some Hon. Members: No back-

door.

Shri Velayudhan: I must say to
my friends in the Congress Benches
and Treasury Benches that the Con-
gress is a discredited body in m¥
State.

Shri  Achuthan
Question.

Shri Velayudhan: The Congre:s
is never golng 1o De in power in my
State.

Shri A. M. Thomas: On a point of
order, Sir, I do not know what rele-
vancy this has got with regard to this
discussion.

Shri Velayudhan: It has got every
relevancy.

Mr. Chairman:
of Order,

Shri Velayudhan: [ say, the Cong-
ress is a discredited body in my
State, Therefore, I am not willing
to see the Congress coming into
power in the praient set up.

Shet A. M. Thomas: What is the
reason why my hon. friend wanted

(Crangannur)

There is no point
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to join the Congress a few months
back?

Shri Velayudhan: This allegation
is absolutely false.

Mr. Chairman: Order, order. This
is not an occasion for reciprocal ex-
changes. The hon. Member's time is
up.

Shri Valayudhan: What my hon.
friend say is a patent lie...

Mr. Chairman: The hon. Member
is «7till going on. Why does he go on
like this. He ought to have stopped
when the Chair asked him to stop. He
ought to have sat down when the
Chair was standing and speaking. He
is an old Member of the House and
he ought to observe discipline,

Shri Velayudhan: What my hon.
Iriend said is absolutely false,

Mr. Chairman: Order, order. The
hon. Member's time is up.

Shri Morarka: (Ganganagar: Jhun-
{hunu): During the last two days in
the debate on the economic policy
and today in this debate on the pro-
gress of the Plan. we have been often
told that there cannot be two water-
tight divisions of the Industrial policy,
as private sector ang the public sec-
tor. 1 do no! know whether there
ran be such a division or not or
whether there should be such a divi-
sion between these two sectors or not.
But I do not want that the basic in-
dustrias or the key industries, must
be reserved exclusively to the public
sector and no  private enterprise
should be allowed to operate in that
field. The 1948 Resolution clearly lald
down that all the new enterprises, in
the future, would be initiated and
developed by the State. And even
for the existing enterprises, it was
said that after 10 years, that is, some-
time in 1958, the policy wouid be re-
viewed and if at that time it was con-
sidered necessary, then, they may be
also owned by the State. This was a
dellberate decision of policy taken by
the Government in 1948.
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Sir, you know as well as the House
does that the nationalisation policy of
the Labour Government in England
sprang from a deep-szated conviction
that the basic industries and the
essential raw materials must be own-
ed and managed in the interests of the
whole community and not by any
particular section or by private enter-
prise in the interest of few.

Qur progress in this public sector
has been, by and large, very satis-
factory. Out of B0 crores which the
Central Government planned, we have
already invesied Rs. 50 crores in the
various projects and public entcr-
prises. This is an evidence of our
progres, If we include the invest-
ment of the States also, then out of
Rs. 89 crores that was planned, we
have invested Rs. 60 crores.

In spite of this progress, I  must
say something about the management
of these public corporations. It is
gratifying to note that Government
has selected the public corporationa:
an instrument or as an institution for
owning and managing these state in
dustries. By and large the manage-
ment of these public corporations is
satisfactory s 1 said Dbefore. But,
there are a few guiding principles
which must be observed, when one
adopts public corporation as the ins-
titution of management for these
public enterprises.

The first principle is that the publie
corporation should be free from de-
tailed scrutiny and detailed enquiry
of the Parliament. That does not
mean that Parliament should have
nothing to do with the policy of these
corporations. But, so far as the day
to day management i- concerned,
Parliament should not interfere.

The second guiding principle is that
the persormel of these public corpora-
tions should be free from the rigid
rules of the civil service, Here again,
this sound principle was evolved
after long experience in other coun-
tries. In commerclal and industrial
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enterprise, no  rigidity of  service

should be allowed to come in.

The third principle is that as far as
possible these  public corporations
should be free from the profit motive.
There should be present the ‘social
service’ motive. Though a public
corporation is supposed to pay its way
and besself-sufficient, profit chould not
be the guiding factor.”

The fourth guiding principle is that
the finances of these corporations
should be self-contained and should
be divorced from the national Budge'
of the country.

Then, Sir, 1 want to make a few
suggestions regarding these corpora-
tions. The first is that so far as the
head of the executive or managing
director of this corporation is cono-
cerned. there should be some securily
of tenure of service. I do not know,
but I believe that in one corporation
alone, the Sindhri Fertiliser factory,
in a period of less than three years.
we had six managing directors. On
an average it gives a life of less than
six months to a managing director.
Not a very long period either for
them ‘o show results or for u: to
expect any results.

The Minister of Finance (Shri C. D
Deshmukh:): The Industrial cadre.

Shri Morarka: The Finance Minis-
ter says Industrial cadre. Unfortu-
nately, we have not yet built one. I
do hope that the Government'’s atter-

tion will be directed to this and we
would very soon have an industrial
cadre.

My second suggestion ks that since
most of these corporations are in a
monopolistic position, and since these
public monopolies can be as danger-
ous as any private monopolies, I wish
that in each corporation we must
have a consumers’ committee which
will zafeguard the interests of con-

swmers.

Thirdly, since in these public eorpo-
rations we do not have parliamentary
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scrutiny or the shareholders to
watch their interests and put ques-
tions in general meetings there must
be an Audit Commission appointed at
intervals of five or seven years.

is done in England. These Audit
Commissions must report to the Gov-
ernment, to the Minister concerned,
and also to Parliament about the
achievements of the various Corpor-
ations. They also make recommen-
dations for improvement, if any.

Another suggestion is that the cor-
porations should take more and more
co-operation from businessmen and
public men. So far we have found
that the management of these cor-
porations has been left to the eivil
servants. The management of these
corporations requires something more
than the mere ability to collect reve-
nue or to maintain law and order.

4 P.M.

you require some sort of imagi-
nation, some sort of power 1o take
decisions, and wider experience of
managerial ability. ‘There is ne
doubt that in this country we have
got business enterprise, we have got
persons of public standing who can
contribute to these  requirements
greatly. The civil servants are very
capable and no doubt they are
eminently suitable for administrative
purposes, but it is yet to be seen how
far they would meet the demands for
economic development, In this connec-
tion, 1 would only quote what  Mr.
Durbin, an ex-member of the British
Cabinet said once about these civil
servants. He said:

“They are intelligent, charming
and conscientious men; but they
are not men of imagination or
action. They are slow, cautiovs
and obstructive. They are shr.
ewd but not wise, dependable but
-not creative. They are too often
cynical rather than realistic.”

I am anxious to make this sugges-
tion because it is on the success oT
the failure of these enterprises thal
the case for future nationalisation,
for future socialisation of the other



3801 Motion re:

[Shri Morarka ]

mean: of production would depend.
If we fail in these corporations. then
the case for nationalising other indus-
tries would also be prejudiced. It is
‘therefore imperative that we take all
steps and reasonable care to ensure
that our public enterprises do not
show lesser degree of success than the
enterprises in the private sector.

Coming 1o the privale sector, I
must say that though the progress in
this sector is not unsatisfactory or
less :atisfactory than the  public
sector, yet, there was apparent dis-
satisfaction in the minds of the pub-
lic, and Government was also not
very happy about its development.
‘So a committee, under the chairman-
ship of Shri A. D. Shroff, was
appointed to find out the reasons for
the slow progress in the private sec-
tor. After a detailed enquiry, the
committee came to certain conclusions
and diagnosed certain reasons for this
slow progress.

The first reason that Committee
gave was that the socio-economic cli-
mate of the country is such that the
people are discouraging private enter-
prise. They are deprecating the profit
motive and they have developed a
<ort of prejudice against private
enterprise. This reason is more psy-
chological than real, and [ do not
know what concrete steps can be taken
to overcome this.

The second reason was,
to the Committee, the threat of
‘nationalisation. The Committee says
that even though our Plan has accept-
-ed the private sector and assigned a
definite role to this sector, yet the
people in the country seem to tolerate
this sector rather ithan accept it as a
means of development. Here again, I
have got one suggestion to make, and
that is, the Government should ex-
amine whether it would not be pos-
sible for them to give the same
guarantees to some of the concerns

-+awhich require big investments and
“itake longer time to fructify, guaran-
tees similar to those given to the oil
refineries. The oil refineries, as you
know, are mostly alien concerns, and

according
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if similar guarantees are given to the
Indian nationals, I do not think any-
thing would be lost.

Another reason given by the Shroff
Committee for the slow progress was
that the labour policy of the Govern-
ment was creating a lot of hinder-
ances. It was the considered opinion
of the Shroff Committee that the Gov-
ernment had recently passed so many
labour legislations that the cumula-
tive effect of all those was to slow
down or curb the incentive to invest
in the private sector. There is no
doubt that we are pledged to the
policy of social justice, but we also
agree that our ability to do social
justice has to be equated to the eco-
nomic development of our country. It
is no use equating that to the high
philosophy  of ~ social  justice of
advanced countries and at the same
time carry on our production with
inefficient and old methods. If we
want to have the full standards for
labour, if we want to have ideal con-
ditions for labour, then our means of
production also should be ideal.

Finally, I will say only orie thing;

that so far Government has given a

lot of attention to public interest.
They have exercised control over

industry, they have regulated the
means of production in the public
interest. But Government has com-

pletely ignored the other aspect, equ-
ally important, and that is the eco-
nomic  efficiency of the enterprise.
Government should keep two things
in mind when they exercise control
over or regulate any enterprise, viz.,
the public interest and the economic
efficiency. How would public interest
be served and how long would it be
served if there is no economic effi-
ciency and as a result the concern
ultimately has to go out of produc-
tion? The public interest would then
be in greater jeopardy than what it
would be otherwise.

Mr. Chairman: Shri Meghnad Saha.
I would request him to be rather
brief because many Members are
anxious to speak.

Shri Meghnad Saha: Yesterday
there was some talk about the
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achievements of our Planning Com-
mission. 1 was told that my figures
were not correct. I want to correct
that idea.

What I said was this, that Mr. G.
L. Mehta in a speech in New York
had claimed that as a result of the
Five Year Plan, our national income
had gone up by 13 to 14 per cent. I
said that it is a very bad way of
advertising the achievements of the
Plan, because the real index is the
incrense in the per capita income.
have got these figures from the Sta-
tistical Institute, Calcuta. The figures
are: 2486 in 1949-50; 246 next year;
251-7 next year; and this vear, i.e.,
1953-54, it is 261.2. So, if you calcu-
late, apply a little mathematics, it
comes to a five per cent increase in
the per capita income in the course
of four years. Therefore, there has
‘been practically not any increment in
the per capita income—only one per
cent per year; and therefore, to reach
the doubling of the national income,
which Russia did in ten years, we
shall require about 60 to 70 years.
This has been my contention, that the
whole Plan, the First Five Year Plan
js not a Plan at all, it is a muddle.

Hon. Members: What is it?

Shri Meghnad Saba: Muddle. It is
pot a Planning Commission, it is a
Muddling Commission. The Plan has
been a miserable failure.

Now, even these figures are subject
{0 a certain amount of suspicion. In

the last vear, the average per capita’

jncome was Rs. 251.7, and this year it
has shown a huge increase to Rs.
- 261.2. So, I looked into this fact, and
1 find from the report of the Plan-
ning Commission which has been
given to us that almost the whole
increment has been in agriculture, if
fheir figures are to be believed. ©On
page 3 it is claimed that our agricul-
tural production has gone up by 18
per cent since 1950-51. Since our pro-
duction in that year in agriculture
was Rs. 4,500 crores, 18 per cent of
it comes to Rs. 810 crores. Mind that
all these figures are calculated in the
standard rupee of 1949-50. It is
claimed that we have got a 13 per
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cent increase in the aggregate nat-
jonal income. Even accepting this
figure, suspicious as it is, the total
amount of increase in the national
income comes to Rs. 1,100 crores. If
you take out from that Rs. 800 crores,
only Rs. 300 crores remain, to be
attributed to industries and other
causes to which I have drawn atten-
tion on page 14 of my Rethinking our
Future, which the hon. Finance Min-
ister and the hon. Prime Minister
must have got, for I sent them com-
plimentary copies. Our total indus-
trial production was worth about Rs.
1,500 crores, and if we aseribe about
half of these Rs. 300 crores, to indus-
tries it comes to Rs. 150 crores. So
the industrial production could not
have gone up by more than ten to
twelve per cent. The claim of 40 or 30
per cent is absolutely incorrect. And
that was the point which I made out,
and on which the Prime Minister got
wild. I had never compared my
figures with 1946 figures as stated by
the Prime Minister. I had started
from the year 1949-50. I think I have
explained the position taken by me
vesterday, and if the hon. Prime
Minister, instead of relying on hear-
say, had before him the Parliamen-
tary Debates, he would not have com-
mitted the blunder which he had done.

Even this increase in agricultural
production is not ascribed, - even by
the Planning Commission, in the
Report that we have got here, to their
efforts. They say that much of it is due
tp successive good monsoons. Supposing
in the next two years, we have
got bad monsoons, then, - I
think, the per capita income will
come down from Rs. 261 to Rs. 258
or Rs. 256, and we would be exactly
where we had been in the beginning
of the Plan. So, the large claims that
are being made on behalf of the Plan
are absolutely groundless. I am sorry
to say all that, and I shall expand Il
later.

We have been given very rosy pic-
tures of the plans which are going to
come in the next five years. The
Indian Statistical Institute, under
Professor Mahalanobis, has engaged a
very large pumber of great foreigm
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experts to make the second Five Year
Plan, of which we expect to hear
from the hon. Finance Minister. I had
gone to the Statistical Institute, and
I hed talks with all these experts and
I had asked them to read my Rethink-
ing our Future. They have read it,
and they have told me: “what you
have said is absolutely correct, we do
not differ from you.” But our friends
here on the Government Benches
seem to think that unless, a state-
ment comes from a European there is
no truth in it, and that we Indians
are incapable of saying the truth.
May I ask the hon. Finance Minijster
to ask Dr. Rubinstein, Dr. Bettelheim
and other three really great experts,
who have come here, their opinion on
my Rethinking our Future, which has
been given to him as a complimentary
copy, as alse to the Planning Com-
mission as well as others, and ascer-
tain whether I have stated the correct
view on Planning or not.

We have been told that they are
making a very good plan. I have seen
some of these plans, when 1 was
there. They are indeed making a very
good plan; they are making a very
detailed plan. But I am putting a per-
tinent question to our Government
members, which I shall illustrate by
means of an example. A very great
painter who was atked to make a
very good painting made it and gave
it to his master. The master said, well,
we have got a wvery good painting,
but for its appraisal I shall send it
to my private friends and other
experts. He sent the painting to his
other friends, the private experts,
and asked them, would you kindly
put a black dot wherever you think
this painting is not good. By the
time the painting came back to the
master, everything was a mass of
black ink. It is a very good plan that
has been made by the Statistical
Institute; I have no doubt about that
and our thanks are due to Prof.
Mahalanobis and his coworkers. But
it will go to many of the friends of
the Government for opinion; it will
go to all our industrial friends,—I
would not name them by families—
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the Kungs, the Soongs, the Lis and
Chiangs of India, and all of them will
be asked to put a black dot on it, and
other friends also will put a black dot
on it, I am sure when it will come
back, you will find nothing but a mass
of black ink remaining there,

The planning which we had made
in the old National Planning Com-
mittee, and which I have reviewed
in my Rethinking our Future, was
quite good. There was nothing wrong
in it. It was not detailed. We are now
making a detailed plan, and I hope
that when this plan is ready, the
Government may see its way to give
effect to it.

We have heard something about
the formation . of finance from the
mouth of our Finance Minister. It is
good that he is thinking of raising
investment finance to ten per cent of
our national income. I have said so a
year ago, that unless you increase
your investment from the present
figure of five per cent to ten or
twelve per cent, we shall not subs-
tantially increase our national per
capita income. The question which
comes after that is wvery important.
It is not only a question of making
investments. We may make ten per
cent investment, but that investment
must be properly done, it must be in
spheres which will give a return. I
find no indicatidn in the plan, as to
how that will be done. In the plan,
we find that a large amount of money
is being diverted to sectors which are
very unprofitable, the community
projects, and so on, which do not give
a return but have advertising and
vote catching value for the Congress.
The only sector which can give you
a good return, and of which the
country is in great need, is the indus-
trial sector. The raw materials in this
country are there on the ground, and
we have to pick them up and trans-
form them into industrial goods, iron
and steel, soda ash, chemicals and so
on,
We find that since 1947, nobody has
given an iota of thought as to how
the proper investment has to be made
in the industries. The much-lauded
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1948 policy, of which we are hearing
so much from the Government
Benches, does not come from their
head. I know it—I had been contact-
ing the Indian Government for a long
time—it was the late Sir Ardeshir
Dalal who was Minister of Planning,
who had prepared that Plan i 1946.
And that Plan has been taken over
by this Government, and nobody in
this Government has given an iota of
further thought to it. The Ministry of
Planning  was somehow — 1 do
not know why — for some dark
reasons, abolished in 1946 when
this Government came into power; we
hud two years of economic confusion
from 1946 to 1948.

Shri S. S. More: What else today?

Shri Algu Rai Shastri (Azamgarh
Distt.—East cum Ballia Distt.—West):
Much improvement.

Shri Meghnad Saha:  After 1948
the industrial policy which was
stated by Sir Ardeshir Dalal was put
before us by the Congress Govern-
ment, and they are taking very great
glory for it, just as they are taking
all the credit for the river valley pro-
jects, the plans for increase of power,
for the Sindri Fertiliser Factory and
other things. May I_say, as one who
has been connected with the Govern-
ment of India in the pre-Indepen-
dence days as member in several
committees, that this Government do
not deserve any credit for any of the
constructive works that had been
started? As regards the Sindri Ferti-
liser Factory, I might claim that 1 was
responsible for bringing that point of
view before the country in 1943.

Shri Algu Rai Shastri: Thank you.

Shri Meghnad Saba: There was 2a
great famine in Bengal then, and I
sponsored an article in the Science
and Culture about it, and I was told
that I would be put in jail. 1 had said,
why this dearth of food, it is because
we have no fertilisers jn this country
and Lord Linlithgow, the Viceroy,
was against the use of artificial ferti-
lisers. This article came before the
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Viceroy’s Cabinet, and Sir Rama-
swami Mudaliar took it up, and
appointed a committee consisting of
Sir James Pitkeathly and two other
Indians. They made all the plans, but
when the plans were ready, these.
came before the Congress Govern-
ment. But there was an apprehension.
that the whole plan was going to be
wrecked, because a very great Cong-
ressman said, we have got plenty of
cow-dung in this country, and there-.
fore, no artificial fertilisers are neces-.
sary. Anyhow, the cow-dung theory
did not find favour because the late
lamented Dr. Syama Prasad
Mookerjee was there. He said, the
plan is there, some work has been
done on it, I must see that it is work-
ed up to a finish. That is the whole
story of the *Sindri fertiliser plant,
for which the present Congress Gov-
ernment is taking credit. The same
thing holds good about the Damodar
Valley project, about the Bhakra-
Nangal project and other projects for-
which the Congress Government are
taking all the credit. The credit for
all these river valley. projects—if it is
to be given to anybody—should be
given to Dr. Ambedkar.

An Hon. Member: Or to the British~
ers.

Shri Meghnad Szha: He was a
member of the Viceroy’s Council. He
saw the whole thing through and laid
the foundation for it. AIll that this
Government have done is to mis-
manage affairs.

Shri Algu Rai Shastri: Was he then
in Government or not?

Shri Meghnad Saha:
time.

Yes, at that

Shri §. §. More: Not of yours.

Shri Meghnad Saha: He was Minis-.
ter of Fuel and Power in the Vice-
roy's Cabinet.

1 wish to explode the myth that
the Congress has been responsible for
anything constructive which has been
done in this country, except to waste
money on community projects and on.
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many other themes. If you have to
industrialise this country, you must
give your brain a racking, which you
‘have not done so far. Nobody in the
.Government has gone deep into this
matter of industrialisation of the
.country. You have to follow what the
.Chinese have done. They are very
‘keen on industrialisation. Formerly,
they followed the Chiang-Kai-shek
pattern, and Chiang-Kai-shek
brought the country to disasters. Now,
out of 36 Ministers, 12 are in charge
of industralisation. Here we have got
.only half-Ministers and quarter-Min-
isters for industrialisation. In China,
there are 36 Ministers; of these, 12
are for industries. We have got here
one Minister for industry and com-
merce combined; so industry is only
half a Ministry. Now, if you want to
industrialise the country properly,
you must do it seriously....

Shri Algn Rai Shastri: More Min-
;istries?

Shri Meghnad Saha: There should
be five or six Ministers for industry
and every Minister must give his
whole time to the Ministry, not doing
industry and commerce and every-
“thing else simultaneously.

So, if we have to do planning for
_the country, we must think very
_radically and I think my Rethinking
our future, which everybedy there has
got, will provide a very safe guide.

f w0 oo SwomEn (wEA) - e
ot P A g awlt ahiE At &
gereq  wEw W1 L.

Mr. Chairman: At this stage, I may
announce that the Delimitation Com-
" mission (Amendment) Bill will be
_taken up after this motion is con-
cluded tomorrow.

ot o gwo Taamers : Tl oft i A
wd & tad wg wwd ¥ 5 gAd @
iy o Aba ey @ & 1 9@ T
A e Foww ¥, afe d° wwEE g
P az givatas it @ OF AEE & AW
#tx g gt gEw A At W @
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¢ % o0 W v @imiee  giegel
F & & 1 ®° wwEe g P gy g
wtemga o TAd @i F afy gEW
st AiPe §F ame & @ # gy ®
W mrsmsd R amae
st | P anfds Aife € smoEw
T & W T G T ET wE md &
gad agE wgw w anr qg § Tw g
dlesqe @ g Thewior wn & 1wt
A o aw d AT W A dtEe
IE w T9E T B AR TE T F
ol &1 TTEEr T 5@ o A @ AST
@ al gt & o=t ale o amew
g It & .

wirde daze wiy qates dee & g
# gad sl giw Taan T afy anfen
T8 gwd aq Te@r tw w=mEm o o
wrdz dFn @, W & F qAiAw @9
& Qi@ on W | otEr gz i e @
Pr g watas dwey == mmE & 2
THEFT FET AF & Tw watew dvm @
TV Q8 oM w9 & T& gwar ziewior
wortashter & | IEE A WA ANTAT
o1 wiww Aeed, AMNNS Tiew
g wg= fram wm oW fw o owwEe
d7ee F miwz witew g & oafg =or
A &7 T af I s aee ter
wrar & | wrrde dwer & 9 AW @ B
72 Yoo oren bE oAwr wwE s @
aFAE o W TH oFE &, o e
aeA: weate 49 wed & wwed W@
# 1 @fEw qates dwew & g gz I
svd & P& 72 3= ammr A &t e
TE F AUNT TEFAS ot e At
3 IR OF aE I WANY T T,
i9w =t w4m, Yawd @ & g
Fv oo ¥, & 9 AT G W AW
gzt aret & gad Fgat o ovem faend
T A T | o gE qates dgey o ot
T8 Thewr T amar a1 gates dwed



3811 Motion re:

7 taaht reiw & @ ot aw wwd
TAF T TR WEA Wledz, AR
A wW AT wTd A g SeRd
ZAEE B A | F T AT LA
T3 gt dvn @ e oft g oaim
wEde da AW W AGE EHp TR FvE
& | T s o ave w1 At
srn § A7 W § ) T TWmEe §
P gw dnF W, AR € wW S AW
o, g SRRl @t S agl o §
rated gF o dt @R &, ghafmlen
don # ot gl ot gy & B R €
W o myde duwe At @ ARt & 1 onft
&w oft adie g, arat oft et W o
ety g2 A o oft 3w A # dw
&% t% oo ow geleaw s e @t I8
# | dd aivt 1 IEIT § F I wERET
&t T s gF ) anht aw g Teeh
W wdfra aadt ¥ ow o sew wwtad
s g & A% wgde daer @ wiwged
d gt & 1 o @ awg ot ot & 1 g
wff 5w e § gER AW TR H
gy & W W wEEe dE @
siemged ot Prmeg A 79 @ wa
wr # 77 o @ @i F ow Aol '
oy w7 aren & o Seteae v g
¢ ¢ wiv aam i ow owee @, g

1
i
|
:
:
;
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7 gt rates @v & o= Th=tedies
™ o g # e, gIiwgaw sEw
% ¥ R AT sitAATA @ L W
THA qg wER qm twar # aly @z
fayaw Toar & P gwmr win wintae
e = ¥ T Tw A w A A
o aited §= Fead o geteaw @
dife &1 duEw g e d R T oo
& a1 watew daer 3 v & v, W
dve @ g & aff o @ aw@ €
?:ﬁmie#mwwzﬂ‘ﬁmaw

g & gud geed o g w7
gren awe Poar & P agaveed 4et o,
ot 3t 7w A=t # troow g
# o wt Tewtema f =2 & 9w
ot g3 wEw & e amd e @t
afey & o+t 39 waw o g @@
¥ todr s € gw @ w53 Pewrm
Ted & 1 I & g e aweq &t
qavd F wntewr & 1 7 9w g T A
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[5f oo qero Prmmimn]

o T # 7T g gwd, ¥ T
T & Peten wid ® o gw T
T G%d, At qe wEAr ETw A
# | e o WhT 30, 8¢ HYAT HEAT & &
som T Fvd &, fa w e agE &
geine ¢ T A €, R T@ T
wiaw o gt w Txeft gEd am, ol gw
v & v § Ts gt wwen o W
gt que wwd guted g que W& @
ot gen ¥ 9 € s ¢ Tw oW gRw tad
*@ g T wwd gEINE qH FF T
T gaw I qE oW qu A5
afed |, ot 7 dw ww T e oA
w gatad wg @ € o wgde dwr W
af ol deer F TW d% e & %
7t weed amg Tetdw amwr § I9 9¥N
e sg e N A § | AN
dn W @ e o tatew § Iw wt
T 7w @ T AW R &%
R 7 wt & T A © | g St d
t5 tetdn w1 @REE W AW I A
aad & atww foe oft 9F W wgE E
g it @ A § I @ =
F = a7 # fed @ g A wEA
e taw M Te® W ¥ 9w &
T OF W W T A I At I
W qur T amgtAEt @ Ew w5 i
g6 @ gwd ¥ aw 3 wg A AT
# ¥ 1 o 7 T A & P W 5
m#i@z/#?‘ﬁmﬂ %
raww 3t A ¥, o atr e St
wt whrd & 72 g7 #t we tad 1o
& wradt e vl @ 9 | wd R
o e g wt b few @ oW glew
# a2 f 9w @ ITHT A AR, W
st g =7 feww W o R d@
o 5 @wd § 1 am A areted wt
ot T=raw FT AEd € A ww w
g Ft Shrewgs Ton Wws ¥
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Fagos qff = gvd & TEA Wt
gen & 9 7% oo &TE O & FWIE
ot #3 dFw % ® T # 97 & Tew S
# ag oo & & w0 g § o oo I
s ARTaR # rw dw & i tam w8
dEwumr #¢ a7 ¥ @l AW I T
af wwd & | aw o dgEm @ fad
T rae & ted aint @ ey IR
4 dgr we awd § oy A A1 o e
¥ gu = ot H= T Ewa § ) gabad
# aer g P ow et e o R
& o ot gl e 5 g wEht A
m_nkﬂé'.aw#:ﬁ‘grnmaff1

sAeTAREE % A H gw FER §
f% T8 o3 At @ wwar, AteA o TW
% gufl avg @ @ P amgwEnEe
o fw ¥ 7w dad by o TR W
& g Bt ol g et & o mew
7 wter g 1 &g o ot e At oww
fimeprapam {1 am W
q:,swm;emé‘aﬁwwimé‘a*
g w1 amar ¢ P% oy atewe @ Pl
g Pweft wg A ox o+ ¥ oUW
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antetaet ¢ | Paw oz ¢ P ot T
£ mfid # T ¢ e @ e v A
7 @t @t i ¥ gw o7 ot
we & g T §% | g9y A e
=gy To a2 @rd oft afe wmv oft 7 w0

# gmea €t oo T W ow
#m ¢ e gw oW afis @ Wi ol we
I w1 b 3 argeht i @ o www

e w dar P w4 oht v Pe

Pandit S. C. Mishra: It was only
yesterday that the Lion of India roared
in this hall. Not only did it roar but,
if I may be permitted to say so, it
lashed its tail furiously and we were
told at our own peril to beware lest
we minimise the efforts of the Indian

“beople. Sir, evidently, the meaning
was that whatever is being done by
Panditji or his associates is the dolng
of the Indian people. I won't have
much quarrel on that point. But
then, this morning, I saw another re-
port in the papers. There was a bye-
elction, right in Allahabad and the
results that were announced showed
that the votes for the wicked people,
the PSP were 30,000 and only 17,000
for the Congress. I have no quarrel.
1 only say that it came from Allahabad
and right on the wake of what had
been roared in this hall. T only say
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now that the lionine voice and the
voice of the people do not seem to be
identical, (Interruption). Do they? If
you really want to interrupt me please
be clear so that I may reply some-
thing. :

That is what 1 am saying. I do
not say that you will not be ruling In-
dia for another 70 years. You may be.
This one bye-election or that does not
show anything. But, surely, to say
that anybody who differs on this
point or that will be declared a traitor
is too much. Good God! What is
this?

Recently there had been somne
Gurudwara elections in Punjab in the
northern part of India. Except two
or three people, two or three Congress
nominees who came by some arrange-
ment, not one who had been labelled
with the Congress label or associated
with the Congress could enter, out of
89. We know what is happening in
the south. We have seen now what
is happening even in the heart of
India. Therefore, I say, there are two
sides to every picture. Oone side is
that on which our Kautilya and cur
Burrah Mihir are posing. They are
trying to show by statistics that every-
thing is O.K., and progressive. What
is the other gide? I may be an inte-
rested party, these friends may be in-
terested parties our interest may be in
decrying you. But what is it that the
people are saying? Go to the people. On
the first or second of this month, I do
not exactly remember the date, pro-
bably it was on the third, I was again
at Allahabad junction somehow. In
the morning when I got up from the
train there was one set of people cry-
ing, ‘Private enterprise not to be
nationalised’ and then immediately
after what happened? The next cry
was ‘Complete socialism the goal of
India.’ I said, what is this. Then I
had to buy both sets of papers to find
out what the matter was. I wanted
to know which of them was right and
which was wrong. I found both of
them had been said in one voice by our
leader, by your leader. All over India
the feeling is this. I declare it before
our Planning Minister and our Finance
Minister. You rightly say that nothing
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iPandit S. C. Mishra]

will be nationalised. I say socialism
is the goal of your economic policy.
According to your own version, take
out from it the nationalisation of pri-
vate property or private means of prop-
duction. Then, let my hon. friends
just consider what remains of their
socialism.

Dr. Meghnad Saha irritates you very
much. I am sorry it is a poor
Gandhian method (Interruption). You
can trample upon arguments, you can
trample upon the logic of the argu-
ments that we advance but to trample
upon the name or the body or soul of a
man who advances logic, I would only
say, is not wvery high Gandhian
method. He said that ingenious
methods and institutions have been
developed in this country to take out
public money and put it into private
hands. Is that wrong? Is that a
mistake? I say that you are not na-
tionalising private money and private
resources, and you are not nationalis-
ing private means of production. You
can reply before the public and the
whole world. All sorts of public
money are being taken out and put
into private hands., What are these
corporations? There are so many of
them. At a certain stage in Europe,
there were little principalities and the
whole map of mid-Europe was dotted
by principalities. Our Cabinet and
our Ministers here are creating small
principalities which they wish to re-
main outside the direct control even
of Parliament and to be private prin-
cipalities. I say this is a queer method
of bringing socialism—not mnationalis-
ing anything and going on taxing and
taxing the poor people, and whatever
comes out of that, again sending to
augment private coffers. Therefore, it
is a very queer short of socialism that
you are bringing into this country.

One word about the capitalists.
They are your friends, but go and
ask them. You had given an assu-
rance that for ten years nothing will
be nationalised, but they do not feel
secure. Evervwhere and outside
India what do they say about th_e
pecple of India from the great capi-
talist to the smallest private culti-
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vator? Their feeling is that nothing
shall be nationalised and yet nothing
is secure, The position in India is
that nobody, not even the agricul-
turist nor the capitalist, is secure,
and nobody knows which is the way
to proceed. If Pandit Nehru has
done anything at all, 1 say he has done
one thing and that is that he
has completely blotted out private
initiative, and this is where your Gov-
ernment has succeeded in doing some-
thing. At this moment, be he the
highest or be he the lowest, he cannot
take any initiative for progress in any
direetion. If you think that the
Bataidars are your {riends, come with
me [ will take you round and you
will see for yourself what they feel.
You say that you will give them some
right. They do nct get the right, and
in the hope of getting some  right,
they are trampled under foot,

Dr. Suresh Chandra: How has the
food production gone up?

Pandit S. C. Mishra: [ think it was
only one week earlier that the news-
papers brought out that in Assam the
agriculturists are refusing to harvest
their standing paddy crop unless the
Government comes out and gives
them a guarantee of some minimum
prices. Perhaps my namesake might
have come across it.

Dr. Ram Subhag Singh: Your name-
sake!

Pandit S, C. Mishra; Yes. He is
my namesake. I have a very high
esteem for my friend, the Finance
Minister, but it will be a very harsh
thing to say to my esteemed friend
that if he is not the enemy of the
peasant class, he is very nearly so.
All these three years, the argicul-
tural prices have gone down and
down and the prices of other commodi-
ties have gone up and up—because
of the duty. prices of shoes and all
other things, except what the peasant
produces, have increased. It is not 15
or 20 per cent. fall, but it is 100 per-
cent fall as everybody kunows. For
example paddy, which was selling ot
about Hs. 16 per maund is selling at
nearly Rs. 8 per maund, and ene
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great friend will not raise his finger
¢n behalf of the peasant. Let them
be crushed. Therefore, I make one
request. I do not say that you are
doing nothing, I dig mot think
that you were such weak people that
unless praise came from us ycu will
wither away, [ thought you  were
a bit strong. If you do something.
posterity will come and thank you.
Here you come and invite criticism
and you should be manly people to
hear criticism, to welcome criticism
and to correct yourselves if there be
any truth in it. I do not say ycu
are not doing great things, but I
say that the valley projects that you
have taken up could have been done
in three years by Wavel,

I do rot minimise your works; you
are doing many things. But you
should nct be satisfied with that, but
vou must attempt more and correct
your picture from both sides. Do not
think you are infallible people and
that whatever you do is  correct,
Examine from the other angle also.

sft Tgo wwo W : AT EAT FT WATT
% wiades @ Ot aww 79 @5 & @ ol
¥ gus gaed § TR &5 AAERTF WA
g & P oo ot o Prem mwt w0
4P xgy TRT @ T oW g A A
3 b @ @ af ot Tw oo TR
gt atet ® Wi o Pean oA A
ard wErE oF ft gone fed o)

Mr. Chairman: Somebody hed to be
called last.

=R o THo M :
comnplaining about it.
anfsfs, awemr m W g1 19 W @S
ﬁ*h‘aﬁa;enalﬁm?aﬂ’hﬁﬁ‘w
ity gieer 74 wartw & gEee o &t
whedew g amd T T § SEE AW
& A 7 sEn Tww g i e &
ao ® IW aleA & AFER g @1 MY
T o aft gEd Tgawd & w0
afradr 7¢7 gom & dEr aE ww W
qem & 1 §T @@ 3 aweE g% TE
e o ¥ 7% ew 2 o 2 B e e

1 am mnot
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Y & o Pwd afh wee,
rew Ak g0 ofwt @ steAEa W
e 773 gu EW I w A E 1 W
o & FE gge adt & T P W
ggert & 9% q g aAg f IW T
% and Tegmm w1 wen taw @
w | Yo @ wewr PaT WA AW,
dfh?r;dmmwﬁ%md
@ a3 duw ¥ AT T E O
aFr werew andt o 1 T 9 aEd f T
tege wet awar § 1 9@ @ T
4 T Yergeaer et o 7@ § 1 IR TR
aige Yot % iw e At an
& T § T T &R A o o¥ TH
Ay dw @ & dEd o, M w ai
qhR w1, T T TrErd A0

@ T tEogw  aENAR WEE €
#les & wmEm g 1% Fe T8
afed T& g% qEarR 9wd § | EAW
i & ot @ wan & P g @Rl
wiat w1 Tavw wger & ( werem andt A
o o1 1% 3¢ 9% TggEH ¥ 9 A
qfT SEATERIET AR @ Wi a
= Teege™ &1 IR A€ g hatee
q;tﬂamn‘qﬁfwﬁﬂﬁfh
g wm ¥ F adw  etwit
i o GEtEw IR @ B
Fﬂﬂ'&‘?aﬂﬁ‘maﬁﬁtﬁ
gwen ® @ g 9% el T |
rq Tem & anpgtas  aienar  wie
aotr Tasrg dmel g w@ SR W
v fe it T d A mam A G e
wn ¥ reied gwd Twemw T
df & v # afy w7 @ o & el
Tft e wnd & e oag o oft oniw
aie a3 orast uwE W oeaR gE W F
et # o & b e e
q’kwqﬁm:ﬁﬂw&mfh
a3 ot glwer AR Il 37 AR
8 owwr ghft | 45 3 Tam & fF gl
ﬁ#ﬁm#ﬂfw&wﬁ#n
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[ gwo g0 qra)

LT @WT T8 ¢, zetad A 9w ik
wat B sigEe 0% f Mvw w wm
Tk I W £ 1 A g 9w € T
T A & |, gieen @5 4w

arER € IA% T %t 9@ @ 9w
T & gl 1 72 A aed & T
wialgtfer  wegedts & den & wm

.

WEE F g ¥V A g @wrdw |
T unt ferar & 1 W wmrar € P ogw
Femitey  wtoEdly T vTEw  @aw
a2t &1 dew o 9uR wE A @
«r # wrEnl agh gt ar wiat @ et
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o T gt, Sl gw o W stw |
wagn a0 o gwh w1 ww § Pe oendt
frod 4= oiw ghear & orr @ o w6
ot o of gER i dw @ deeht 9
&1 sl aren Pagde @ (credit)
afe peT-men w1 3 e # ot eie

C ot Peale’ g @ awd ol & ) awt @

i e € g9 Peald o @t oft Pt
w7 et & F wit @ fewt & A @
&t =t mft ¥ | dmr B 9w dw Paw SR
ddsgmulsmew N3 a3
g Tegrat =t o &, 3 M5 ow
wwr i #t e @ P w1 ae
TRt et sg-fsse @ v w
awer FvA 7 afy un Prwvor aw e o
S awg @ | g stw & @@ dar
fo g7 fewfant =t swftas ot o
seatus awg wr o | pE o |qE E P
ofdfarte & oft T W W @ g
Tor o= ol 47 & O dart ok @ @
e e ol @ waedt @2 Trale® evw
am arft ¥ 1 A o P Wt @
g Pw g it @ st ol wewn
I TEER AR meaER w1 e wt
gt & | o ISt o I wwd @
¥+ &1 weew gy Tt Y I at @2
gt A # gzet e wht alv dw =t
aie waer s g st 1 Ve
bord ww arggz & ol W @ W oAW
w w1 wed wdt At wwegw dadt
T § 1 5HE A ghau o ety
Pabarewr o <o qifedt & g@et T4
et # | el sty ol R gw oww
=7 witen wvd & P gof wiat F7 g=te
wrlt afed aft gt e F geen
afgd 1| 9% wgt wair gEed Hfite @
Paam P o wr T oW 3f @ eftwn
brar rr w g @t o of g =R
arream wt wfter v & T aw gwwt
ame F @R e orrE aTen & W wE W
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€ 1% Igi ¥g O T A0 G Wrvs
% wrawr o @ P enr o e
whe o duw € Ts g wETE 9w
dsr wt gt @t & dhew o w7 o
atrorr 7¢7 wed & | wew g Py gt
¥e givm wt @ s @ Ped gewdt

dven 3 vy & Fem www g oW
Mrctige fag & aid & ;@ W v
md & | gt o g T @ T
7z o wet § T afy mgde @ A
JEET HIA AW H AW AwT gem @t
e #@ FW O§ dE wHw
v @ 7 F aghe w P e
s a&dt & 1 aeE 3w @ & e gw
AT g9 1T © 9k g9 o 2 fyed v
' & guad g & P& ww Alwr o &
P& mrgde dver AU O @ O ¥t T
ate ot ot @ Ay Pawrr & w1 A ot
ard, ol aaE 3OS Pe gt om
wdyg, Peemad @ R ¥ owwde
a3 ot ot &t P T & ek o
It e At ame &t e etaibire
Prerw & vt o omet o & 1 A =
¥ t5 onft v Tt o o wre dv
=t v g3 & For w ater @ ¥ A
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[ q@o g0 qra]

% ot @ agiw ¥ I€ @ we P
v ¢ ol o f e we e s
e wreas gate @ s win
T IR sEmteat @ dew wm
wiaey avenr € A g e @ ane
Fufly mren € P ot o alaar ant wid
g T B ATIEAT TET § AER T
wift afy niwt @ A o @ A,
o, afy et Py w1 wwed & o
W &7 81 el wlaen g g Wit
= arft

Mr. Chairmaa: I want to make an

announcement, There is a slight change
in the programme, The Delimitation
Commission (Amendment) Bill will
be taken up tomorrow just after the
Question Hour, so that after its being
passed i may be sent to the other
House.

—
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MESSAGE FROM THE RAJYA
SABHA

1 Sir, I have to reportthe
following message received from the
Secretary of the Rajya Sabha:

“In accordance with the provi-
slons of sub-rule (6) of rule 163
of the Rules of Procedure and
Conduct of Business in the Rajya
Sabha, I am directed to return
herewith the Appropriation (No.
4) Bill, 1854, which was passed
by the Lok Sabha at its sitting
held on the 17th December, 1854,
and transmitted to the Rajya
Sabha for its recommendations
and to state that this House has
no recommendations to make to
the Lok Sabha in regard to the
said Bill”.

The Lok Sabha then, adjourned till
Eleven of the Clock on Thursday, the
23rd December, 1954,





